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is my understanding of the policy of
the Government, If the Food Minis-
ter had been here he would have said
about that particular report which the
hon, Member mentioned,

The second point is about the ex.
tracts from the book which he read
out and the unfortunate statement
made by an unknown foreman ...

Surr BHUPESH GUPTA: Not un-
known.

Surr B. R, BHAGAT: No name was
given, Firstly, this matter has heen
raised in the House for the first time,
1 have not read the book. I made en-
quiries from the Steel Minister; he
too hag not read that book. So, I can-
not say off-hand either for or against
it, And the hon. Member himself has
said in the course of his speech that
he has tabled a question, If he has
done so, we will consider it and the
Steel Minister would give a reply and
this matter could be raised again at
that time.

Sur1 BHUPESH GUPTA: That is
not the point, As far as the statement
about gas chamber is concerned, it is
there in the book, I have got the book.
It is there. I have also got the maga~
zine of the Federal Republic which
advertised this book. All these things
are here. So you need not try to get
any evidence, The question is, I de-
manded an enquiry into this matter.

Surt B, R. BHAGAT: Withoutl going
into the merits, that is what I am say-
ing, This matter has been raised for
the first time here and we have been
taken unawares. The hon. Member is
gaing to put a question as he himself
has said. If the question is tabled we
w:]]l give a reply and that would be
the proper time and occasion for any-
thing to be said on behalf of the Gov-
ernment and I think the hon. Mem-
ber would find this reasonable. Sir,
with these words, 1 move

Mr. DEPUTY CHAIRMAN: The
question is:

“That th, Bill to authorise pay-
ment and appropriation of certain
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further sums from and out of the
Consolidated Fund of India for the
services of the financial year 1960-61,

as passed by the Lok Sabha, be
taken into consideration.”

The motion was adopted.
Mg, DEPUTY CHAIRMAN: We

shall now take up the clause by clause
consideration.

Clauses 2 and 3 and the Schedule
were added to the Bill,

Clause 1, the Enacting Formula and
the Title were added to the Bill,

Surr B, R, BHAGAT: Sir, I move:
“That the Bill be returned.”

The question was put and the

motion was adopted,

— ~

THE BUDGET (GENERAL), 1961-62—
GENERAL DISCUSSION

Surt  KHANDUBHAI K, DESAI
(Gujarat): Mr. Deputy Chairman,
Sir, we are discussing the Budget for
the year 1961-62 which is the firsi year
of the Third Five Year Plan and there-
fore it is appropriate that the Finance
Minister has given a bird’s eye view
of what has been achieved during the
first two Plans. The economic review
also gives a comprehensive view of our
achievements as well as of certain
shortcomings here and there, I would
therefore congratulate the Finance
Minister and his Ministry for placing
before us a realistic picture as has
emerged during the last ten years and
the approach which the Finance Min-
ister thinks we should adopt towards
the Third Five Year Plan. This is not
an Ordinary Budget for one year or
for two years, This Budget should be
looked at from the point of view of
the beginning of our next journey
towards the Third Five Year Plan.
The Finance Minister has been bold
because there is nothing secret abcut
the Budget in the Plan period. The
Third Plan as it has been presented
in the draft form iz before the people.
There it has been envisaged that in
order to see through the Plan about
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Rs. 1700 crores would have to be rais- |
ed in the country both at the States
and at the Central level. So, the
taxes which have been imposed in this
year’s Budget were not something
which came suddenly.

make
effort

He has, therefore, to
a bold and courageous
not to play to the gallery, but
to be realistic and practical, if we
have got to see the Third Plan also
through. I have been saying on the
floor of the House that the tax burden
has been more or less increasing from
year to year, I do not want to repeat
what I said last year. But it is clear
from the Economic Survey, as well
as from his speech, that during the
last ten years the tax revenue of the
country, both Central and the States,
has increased from Rs, 768 crores to
Rs, 1300 crores. Most of it has clearly
come out of either excise duties at
the Central level or sales tax at the
State level. We are also not to forget
that when development takes place,
industrial centres and population in-
crease, the municipalities and the cor-
porations have to levy taxes. Their
revenue generally comes out of what
is called octroi duty. All these addi-
tions have been made from indirect
taxes, whereas the direct taxes have
remained more or less stable in a deve-
loping economy, Now, somebody has
got to foot the bill of development and
this bill more or less during the last
ten years, has been footed generally
by the people. In this context, one has
to analyse the situation and find out
whether these taxes have come out cf
nothing or whether these taxes have
come out of something more which
has been put into the pockets of the
people, as a result of the development
that has taken place in our economy,
The Survey says that the national
income has gone up by about 40 per
cent. The per capity income has gone
up by 20 per cent. How that has been
distributed among the various sectors
of the society is a matter which is
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There is one thing which comes to
my notice and it is this, When we are
having a planned economy, it must be
based on actual statistics. Our sta-
tistical apparatus in this country is .
really defective, Probably, it is in the
course of making. If we point out the
defects to the Government and the
Planning Commission as we see them,
they might create a better apparatus,
so that from year to year we will
know exactly where we stand, As
the Finance Minister has stated in his
speech, production has increased more
or less according to our expectations.
Industrial production has gone up dur-
ing the last ten years by about 66 2/3
per cent, Agricultural production has
gone up by one-third. But if you
look at the industrial production from
a wider view, it gives a better picture,
From the index figures that have been
supplied of industrial production one
finds that there are in this country
certain established industries like jute,
textiles, etc. If the rate of production
in those industries is not taken into
consideration, but only new industries
like the steel industry, the increase in
electricity and certain other things, if
the production in these industries alone
is taken separately, we will find that
the production has gone up by about
100 per cent. The index is 200 and

more. Now, this actually is the
achievement as far as the two
Plans are concerned. There-

fore, in trying to criticise or make
comments on this year’s Budget par~
ticularly, one has to take stock of the
situation as it exists as a whole.

Certain trends have been visible.
The trends show that prima facie dur-~
ing the last ten years certain concen-
tration of wealth has taken place. The
Government has appointed a Commit-
tee which will look into it. After their
report is out, this House and the other
House will have an opportunity to
make constructive suggestions in order
to see that the future distribution of
the tax burden would have to be done
equitably. In this respect, apart from
the Committee which is going into
the question of the distribution of the
national income, may I throw a ci¥ s}
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suggestion that the Mathai Commis-
sion, which has gone into the question
of taxation, about seven or eight years
back, based its recommendations on
its appraisal of the situation as it
existed at the beginning of the First
Five Year Plan? Instead of our try-
ing to get the figures from here ang
there, it would be appropriate for the
Government to make a study of the
incidence of taxation during the last
two Plans, with a view to finding out
the capacity of the various sectors of
our community to pay, so that the iax
burden shall be properly distributed
in the coming five years when you
have to raise, both at the State and
Central levels, a total amount of not
less than Rs. 1,700 crores and odd, Sir,
I have a feeling that in the context
of the economy as it has developed, in
the absence of proper statistics we
cannot say very definitely about it
but prima facie it appears to me that
the saturation point for the time being
Jhas been reached as far as indirect
taxes are concerned., Therefore, fur-
ther tax efforts in the next four years
should be aimed at direct taxes, be-
cause taxation to the extent of Rs. 60
crores has been imposed this year and
it will mean about Rs, 350 crores for
the whole Third Plan period coming
from this recent imposition. For the
first two Plans also the excise duty
has gone up by eight to nine times in-
cluding the Rs, 60 crores that has been
proposed this year. I am not one of
those who believe that the corporate
sector cannot make further contribu-
tions, There is scope for taxation in
regard to income-tax and other taxes.

Mr, DEPUTY CHAIRMAN:; You
can continue after lunch. The House
stands adjourned till 2,30.

The House then adjourned
for lunch at one of the clock,

The House reassembled after lunch
at half-past two of the clock, Mr,
Deputy Chairman in the Chair.

[ RAJYA SABHA ]
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Sart KHANDUBHAI K, DESAIL
Sir, this morning before we adjourned
for lunch, I was saying that the tax
efforts that have been made during the
last ten years have no doubt been
necessary, and that if those. efforts had
not been made, we would not have
been able to see the development that
has taken place. Of course, Mr, Chinal
says that Mr, Rajagopalachari says
something else,

Surt BABUBHAI CHINAI (Msaha-
rashtra): That is what has appeared
in today’s papers.

Surr KHANDUBHAI K, DESAI:
What I would like to say is that we
have got to go in this country in a
democratic way. Leaving aside the
Swatantraites and the Communists we
have got to go on a way which is a
madhya marg, Therefore, the tax
efforts during the last ten years have
been very well attended to. The reve-
nues of the States and of the Centre
have gone up from Rs. 768 crores tc
Rs, 1300 crores, In the Second Plan
period it has been nearly Rs. 1041
crores, But most of it has come from
indirect taxes. I am not one of those
who say that in a developing country
like ours there should not be any
excise duty because, in a backward
economy when many are poor and a
few are rich, efforts will have to be
made by the poor also in order that
their poverty may wvanish, At the
same time those who have benefited
by the Plan must be also made to
contribute according to their capacity.
Particularly, in the context of our
economy in the last ten years, the cor-
porate sector has seen days which pos-
sibly it never saw during the last two
or three generations. They have been
able in the Plan period to invest about
Rs. 3100 crores according to the Eco-
nomic Review, The public sector also
has invested about Rs. 3650 crores,
Ultimately, the capital for investment
for both the public and the private
sectors has to come from production.
The production also has increased, as
I said this morning, ag far as industrial
sector is concerned by more than 66
per cent, Agricultural production has
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increased. The per capita income has
also increased, That is all to the
«credit side, The corporate sector has
now come to a stage when it must
willingly come forward to make con-
tributions towards further efforts at
«developing the economy. They can-
not say, “Everything you must make
available to us and we will go on pro-
«ducing and we will go on making vro-
. fits”,
\A
gLet us now see what has happened
uring the last ten years. The eco-
‘nomy has been buoyant. There have
The inflationary
trend was there, and the prices went
on rising to the extent that on the
whole the cost of living index has
gone up by about 25 per cent. Last
vear when 1 made the suggestion of
an excess profits tax, it was not liked
by some. The general argument that
is being given against it is that it is
a war-time measure. There is no
definite significance about war time.
In war time there are certain trends
in the economy. What are those
trends? They are scarcity of goods,

more inflationary pressures, foreign ;

exchange difficulties, and so on, resuli-
ing in profits which are more than
normal, which are abnormal. Whe-
ther it is war time or whether it is
plan time or whether it is a time when
industries are developing when deficit
financing has to be resorted to, the
economic conditions created are the
same as the war-time economy. The
pr ces of the major industries are more
or less settled and fixed like stee],
cement, cloth, coal and sugar. The
prices are fixed in such a way that
the most marginal unit must make
some profit. When I say most margi-
nal units it may be mismanagement,
it may be financial difficulties, it may
be corruption, it may be old machi-
nery. The marginal units with all
handicaps must be made capable of
earning something. The prices are
fixed in such a way that for the same
equipment, for the same spindlage or
loomage or producing machinery, any
other unit which is well managed or
better managed will make a huge pro-
fit. So, on moral grounds, on econo-
mic grounds as also on social grounds,
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1 suggested last time and 1 would go
on suggesting that an excess profits
tax 1n a planned eccnomy must be a
permanent feature as long as the Plan
goes on. Let us see what it means.
Suppose the Finance Ministry consi-
ders a particular norm as the norm of
profits taking into account reasonable
efficiency in management or rational
management as I would call it. Any-
thing over that which accrues fo an
industry through the economic policies
of the Government, not through their
efforts but because of the economic
policies of the Government, the Trea-
sury is entitled to mop up. That in
my view is the justification for the
excess profits tax.

For the last ten years the industries
have been nursed to a great extent,
According to me the stage has come
when the corporate sector must be
made to make contributions to the
Treasury for the tax efforts which we
would have to make during the next
four or five years. And ultimately
additional Rs. 750 crores would have
to be raised and according to the
Budget, nearly Rs. 350 crores are al-
ready raised Rs. 60 crores into 5, and
then industrial progress would be
achieved, Sir this is my justification
for suggesting your considering  the
excess profits tax. There are certain
direct taxes which are more or less of
a notional nature. There is the Estate
Duty. Of course, the Wealth tax will
bring in Rs. 7 crores. It can be raised,
if necessary. ‘Then there is one tax
which has been abolished and which
may be considered for the future and
that is the Capital-Gains Tax, because
in an economy of this type, capital
gain does accrue whether you like it
or not. The municipal corporations
are putting in a betterment levy.
Why? It is because the land value
rises up as cities develop. Similarly,
capital gains increase in value not be-
cause of the efforts of the holders of
the property but because of the efforts
that the nation as a whole is maki &

towards prosperity.

There is one other problem to whica
1 would like to refer. The economy
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as has been developed during the last
ten years has developed fairly satis-
factorily. It has developed in such a
way that quite a large number of peo-
ple have been enabled to raise their
standard of living. If their standard
of living had not been raised—as some
people are apt to argue—all the con-
sumer goods that we had produced
would not have been consumed. It
means that a certain amount of pur-
chasing power had been released and
it could be seen from the consumption
of sugar, or of cycles or of many other
consumer commodities. That means
prosperity but whether that prosperi-
ty has been made available to all is a
matter on which the Committee which
the Government hag appointed will be
able to throw some light. But, ap-
parently, there are two types of peo-
ple who have suffered or who -ave
remained in status quo. There is land-
less labour. Something in the nature
of social services or the proper imple-
mentation of the Minimum Wages Act
should be done so that their purchas-
ing power and worth can go up. Then
there is another class of people who
have suffered. I mean the lower and
the middle-class people. My defini-
tion of these classes is a little differ-
ent. Tt is not the same as that of the
bhadra class of people. As a resuilt
of progress in education during the
last ten years—to whatever caste,
community or religion they may be-
long—you have got so many graduates
among them and a lot of money has
been spent on educating them. There
are so many BAs. BCom’s. MAs, and
others. Now the supply has gone up
with a tremendous pace it is more than
the demand. According to an estimate
which I have made, the parents of
these people might have spent three
to four thousand rupees for four or
five years and the Government also
has had to subsidise the educational
institutions. The States and universi-
ties also spend money on them. And
after spending so much, an individual
gets education, He is hardly recogniz-
ed by the private enterprise. He is
given only one hundred or one hun-
dred and twenty-five chips. Ig it pro-
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per? Now, when these youngmen
are being made as a sort of gift to the
people who require them, there must
be some minimum salary below which
an educated man should nat be allow-
ed to draw and he should not be
exploited because of abundance
of supply. This is a proposition to
which I would like to draw the atten-
tion of the Government because no-

‘

body should be permitted to be engag- /

ed below a particular monthly salary.
And as I had occasion to say before,

the industries are very well nursed‘.
by all sorts of protections, assistance,.
subsidy and what not and they are

making good profits. I do not graudge

them those good profits. But they
must share those profits, incomes and

earnings with everybody roundabout.

They should not concentrate on keep-

ing all the results to themselves.

As one who is indirectly associated
with the management of concerns
through the trade union movement, I
feel that because of the easy money

\
N

they have been able to earn, the
management of these concerns has . ~
deteriorated. I have seen the Jast
generation of enterpreneurs. They

were working hard, they used to ap-
ply their minds ang they used to take-
a considerable amount of intiative in
order to make their concerns flourish.
But of late, because of so much of
assistance and proteetion given to:
them, they have become a little easy
ang therefore, initiative is lacking on
their part. So, what I would suggest
is that the time has come when the:
Commerce and Industries Ministry or
the Finance Ministry should insist on
an appropriate system of cost account-
ing for them so that the country will
be able to know whether the cost
per unit of production is commensu-
rate with the efforts that the Govern-
ment is making. I have no doubt in
my mind that if a proper enquiry, in-
vestigation is made, the prices of
certain commodities will come down.
Costing is a necessity. They should
not be allowed to have their own
way of looking at the trend of prices.
I do not look upon the private sec-
tor or the public sector differently:.
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Both of them belong t0 what is called
a national sector and they have got
to cater to the needs of the nation
as such simultaneously. Both  of
them should be efficiently and very
properly run and with the least cost.
The way in which these industries
are run, is also deteriorating. There-
fore, before any further deteriora-
tion takes place in the Third Plan,
steps should be taken to see that they
give a square deal to the nation to
the extent that they have been help-
ed all these years,

Thig is all that I have to say on
this Budget and I thank you, Sir, for
having given me an opportunity to
say something.

Surr BHUPESH GUPTA: (West-
Bengal): Mr, Deputy Chairman, this
is the first Budget of the Third Plan
and the last Budget of the Second
Lok Sabha. It has, therefore, some
added significance and we must bear
that in mind. You will remember
that when Shri T. T. Krishnamachari,
the then Finance Minister, introduced
his Budget before the election year,
he did not introduce very many
taxes. Then affer winning the elec-
tions he came down heavily upon the
consumer and the public and launch-
ed a whole series of taxations which
went on soaring year after year, Sir,
here we 'have a Budget, before the
coming general election, and our
courageous Finance Minister has hit
the people right and left, and one
can well imagine how heavily he
would come down upon the peaple
after the next genera] elections are
over. People must bear that in mind
that here is a man. Well, if I may
use the formulation of the old Fin-
ance Minister, he called somecne
somewhere a maneater or so that
way, and 1 get a glimpse of it in
relation to the present Finance Minis-
ter and his Budget. Mr. Deputy
Chairman, I have studied the speeches
and the material that have been
circulated to us—the Economic Sur-
vey, and so,on. I find that the con-

cessions that are made have all gone !
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{o the rich. Foreign 1nvestors have
been given concession, Tax on bonus
shares has been reduced by one half
or so, and then certain other inter.®
corporate investments have been
given relief. Thig is how the upper
classes or those at the top of the
society, who are making money out
of the sufferings of the people and
garnering the fruits of our industrial
activity, are given tax relief where-~
as, when it comes to the people, I
find that he has added 18 more items
to the already 40 items under ‘Union
Excise Duties’ and they include a
variety of items of consumer goods,
necessities of life like tobacco, tea,
kerosene, matches andq so on. I need
not go into all these names here.
The list of items has been enlarged
by 18 more items. Now, it is 58,
and he wishes to raise about
Rs. 28 c¢rores or so more through
these methods of indirect taxation.
When it comes to the people, well,
hit them. This is the line. Reading
the Budget proposals and the taxa-
tion proposals, I felt it was a high-
way-man’s Budget with a difference.
And what is the difference? The
difference is that a common highway-
man goes after the rich and robs
him, And here in the Finance Mini-
stry we have a highway-man who
robs the poor to pay and placate and
pamper the rich. This is the differ-
ence. Well, Sir, I do not mean per-
sonally anything to Mr. Morarji
Desai, but here are the propositions
in our economic and social life and
we have to deal with them. It is
the Budget of the Government; that °
also I know. And there is the com-
mittee called the Budget Sub-Com-
mittee consisting of the TFinance
Minister, the Home Minister and the
Prime Minister, and the trio decides
as to how the people should be
handled. This is the position, Sir,
Therefore it is a Government thing.
Now vou see this. After the Bud-
get proposals were out, the Federa-
tion of Indian Chambers of Commerc2
and Industry has welcomed i say-
ing that they are in broad agreement
with the Budget and they call it a
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‘lucid budget’. But the public have
reacted violently against it in all
wparts of the country. And today I
find that all the newspapers except
one—the Twmes of Indig—car.y the
news that prices of commodities, as
a result of the indirect taxes, are
going up. The Statesman carries the
news and the other papers do like-
wise, But one paper—the Times of
India—says that the prices are stable.
that they are not showing an upward
move. I was a little surprised as to
why the Times of India
view of the matter when the whole
country was protesting loudly against
these Budget proposals. Then I
found that here was the message
given to the Financial Times publish-
ed in this issue of the paper, by the
hon, Finance Minister, Mr. Morarji
Desai. It is blessed. His Budget is
praised and he is blessed. ? do not
mean personally anything to the
Finance  Minister. The Finance
Minister said that the “Times
of India” was an iastitution which
came into eXistence more than a
hundred years ago and now had well
established 1tself, It had launched
a new journal because it had the
stability and the assurance that it
would not suffer from any economic
danger in its eareer. That was the
message of greetings to the Financial
Times. How could it face economic
danger when the Finance Minister.
Mr. Morarji Desai, was on the Treasu.
ry Benches? He is quite right when
he writes that, But it is a coincidence
that this paper praises his Budget and
publishes his message of greetings to
the financial edition of that journal
brought out from Bombay. Well, Sir,
Mr. Chanti Prasad Jain must have
been very happy to have received this
message. But happier still he would
be to receive the tax concession that
he ig gefting—the licence in financial
matters that he is getting. That is the
problem for the country to face, a
problem not merely for the Opposi-
tion benches to face, but a problem
for the Congress opposite also to face
—the problem of the poor man being
hit by the tax proposals. I heard Mr.
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Khandubhai Derai, a former Minister
of the Government, very right-
ly criticising some of the things,
and  suggesting that the cor-
porate sector and the rich
people should be taxed more, I enti-
rely endorse that view, and I would
add to it when I shall come to the
taxation proposals later on. This is
the attack he has launched, namely
that Rs. 1650 crores have to be found
for the Third Five Year Plan. From the
internal sources this has to be found.
Now, Sir, here they are finding it.
From where? By cutting the con-
sumption of the poor man. They are
asking the poor man to tighten his
belt. They perhaps do not know that
there is hardly anything to tighten
there that way, Now, this is what he
says here. He makes a proposal in
his speech that budget is an instru-
ment of economic policy. He says so
in Part Il of this speech. Yes, it is
an instrument of economic policy, and
as far as this Government is concern-
ed, it is an instrument of economic
policy for the exploitation of the poor,
for the oppression of the under dog
in the society, for cutting the con-
sumption of those who live on the
starvation level, It is an instrument of
policy on the part of the Government
to pamper the rich classes, to give
them bounties by way of tax conces-
sion and other financial amenities and
to let them build on the suffering and
miseries of millions of our people.
This is the instrument. I ask Con-
gressmen: “Are you going to support
this instrument. Is it in consonence
with some of the very things that you
have yourself been telling the coun-
try?” 1 know many a Congressmen
would hang their heads in shame for
this Budget. They wil] not speak
here,

1922

(Interruption.)
Yes, I know you do it and Congress-
men living outside also do it,

SHrRT K. SANTHANAM (Madras) :
You had better speak for yourself.

Srrr BHUPESH GUPTA: Anyway
I shall not dilate on it. The trouble
here is that you are not directly
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elected. That is one disadvantage for
me, 1 forget it. I did not remember
it, Sir. That is the position.

Anyway this is the Budget proposal
and I come to it. Economic assess-
ment is given—I do not deny. Here
Mr. Morarji Desai, the Finance Minis-
{er, gives an economic assessment and
there is also the Economic survey. At
least in this thing, in between the lines
you get some indication of the state of
our economy. Here, in the speech of
the hon. the Finance Minister it is
all praise; it is all dance and music,
and nothirfg but that. And what is
the economic position for the Third
Five Year Plan? In the course of the
Second Five Year Plan certain indus-
{rial progress has no doubt taken place
and it is given; 1t has gone up by
sixty points or so and specially the pro_
gress has taken place in the machine-
building, steel and certain other vital
industries for the industrialisation of
the country. We Communists do wel-
come it. We would like it to be faster

and on a wider scale. There-
3 p.Mm. fore, that aspect should be
i taken into account. We pay
tribute to the working people, to the
workers who are running these indus-
tries and to others technicians and so
on, people who are building wup the
economic foundations of our country.
In some way it is going on in spite of
some of the policies of the Govern-
ment.

Then, Sir, here mention has been
made of the achievement of the Na-
tural Gas Commission. We welcome
it. We welcome the discovery of oil
resources in Gujarat. But then we
must bear in mind that towards the
end of the Third Five Year Plan we
would be requiring 14 million tons of
petroleum  products, whereag taking
into account the production that will
be made, even including Gujarat, we
will not be producing more than 6
million tons; the deficit will be about
6 to 7 million tons for which we have
to spend hundreds of crores of rupees
over imports. Therefore, the picture
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is not yet bright, but the progress that
is under way is to be welcomed by
all,

Then the question arises as to what
happens with regard to the distribu-
tion of oil. The distribution is entire-
ly in the hands of the Burmah Shell
and Stanvac, especially Burmah Shell.
Burmah Shell has an installed produc-
tion capacity of 4% million tons. They
want to expand it very soon. We
want a clear declaration that no more
expansion in the private sector would
be allowed. But then distribution is
very vital. Are we going to allow
distribution of o0il to remain in the
hands of these people? That cannot
be done. If Cuba could compel the
foreigners to refine the foreign crude
oil, why can we not do that in our
country? Even that we cannot do.
Am I to understand that the Burmah

i Shell is such an employer here that

We cannot compel it to refine each and
every crude oil that we are getting
from whatever quarter? How is it
that they are able to dictate terms to
us? It is an insult to the nation, and
are we to put up with this kind of
affront on the part of the Burmah
Shell? I would like the hon, Minis-
ter to answer this question,

Now, Sir, the question of distribu-
tion remains. Oil distribution has
started but the machinery of distribu-
tion is not satisfactory at all. By the
middle of the Third Five Year Plan,
when we should be handling about 12
Million tons of oil every year. I do not
know what the distribution machine-
ry will be. This ig apart from the
production which will surely go up in
this period. These are welcome fea.
tures, but even in the industrial sec-
tor you will find that in many
industries we have nhot reached
the target fixed by the Second Plan.
This is something which is said in the
Review of the Second Five Year Plan.
Except in some, we have not reached
the targets. This is another matter
which should cause a little concern
as to why the target should not be
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reached and why the installed capa-
city should not be fully utilised to save
foreign exchange and reduce the im-
port of certain types of machinery in
that respect. This deserves attention
on the part of the authorities,

On industrial side it is good. The
industrial production has also gone
up but where the benefits have gone,
I shall come to it later. The objec-
tive set before the Second Five Year
Plan was not industrialisation merely.

industrialisation. During the last ten
years taken together the industrial
production has gone up by 5 per cent.
on annual average. In some it is
more, in some it is less. But are we
to be satisfied with this rate of pro-
gress of 5 per cent, or so when it
should be at least 30 per cent. or so
every year, because this 5 per cent.
annual rate works out over a decade
beginning with 1950? The rate is
slow.

Mention has been made of the
agrarian sector, Now, food produc-
tion has declined from 75 million
tons to 72 million tons. Compared
with the beginning of the Second
Plan, it has gone up from 62-8 mil-
lion tons to 75 million tons last year.
In the current year it will be less.
1t shows instability in the matter of
food production. But the revised
target of 80 million tons has not been
attained. We require much more
foodgrains. The Budget shows that
we have to rely on huge imports of
food under PL 480 and we have to
rely on the doles that we get from
the United States of America,

Here 1 may point out that another
feature of the agrarian economy is
seen in the fact that since independ~
ence we have spent a little over
Rs. 1,500 crores over the import of
foodgraing from abroad. Under the
Second Plan it comes to Rs. 600
crores, and it is estimated that under

[ RAJYA SABHA ]

- of the country is only 1

1961-62 1925
the Third Plan it will be another
Rs. 600 crores, if not more. Such is
the position. Sir, speaking on the

All India Radio on June 8, 1948, the
Prime Minister gave an assurance to
the country that by the middle of
1952 India would have attained self-
sufficiency in the matter of food.
Now, at the end of the Second Five
Year Plan we should be nearing self-
sufficiency. Somebody should tell us
when and how we are going to be
self-sufficient in the matter of food.
It is a problem. It is a problem, not

! only because we have to spend a
It set before it the objective of rapid ;

lot of money but because the produc-
tion is highly unstable and much of
it is accounted for better statistical
coverage and so on and is extremely
dependent on weather,

Our irrigation has
doubt,
is not satisfactory.
problem is quite clear.
the problem is that land reform
should be in the interest of the
peasantry. Now, as you know, ac-
cording to the latest report of the
Agricultural Labour Commission, you
will find that 2.43% of the total
households, owning above 30 acres of
land, own 28°5% of the total area,
whereas—please note—82-58% of the
household comprising the landless and
the poor peasant own 27'36% of the
total area, i.e., less than what 2'43%
own. Such is the land distribution.
You can see the concentration of
land in the hands of a few. Twenty—
two per cent. do not have any land
at all. Forty-seven per cent. of the
household in rural India own less
than 1 acre of land and their aggre-
gate share in the total lang holding
per cent.

gone up no
But here again, the progress
Here, Sir, the
The crux of

Such is the position.

Now, if you see the report of the
Commission, you will find that bet-
ween 1951 and 1957 the income of
the agricultural labour has gone down
by 15%, his work by 6%, but his
indebtedness has increased by 118%.
Such is the picture given by the
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Commission appointed by the Gov-
ernment. Now, we are spending un-
doubtedly a lot of money—I calculat—
ed it; it is about Rs, 1600 crores—
under the two Plans on agriculture,
including community development
projects. But the results have not
been commensurate with the heavy
expenditure incurred. Why is it so?
It is the duty of the Government to
give an answer. It is because we are
trying, Mr. Deputy Chairman, to
solve a social problem through tech-
nical] means. That is to say, where
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the solution of the problem has to
be sought by agrarian reformg of the
right type——giving land to the tiller
of the soil—the Government think
that they can solve the problem by
wider utilisation of irrigation, use of
chemical fertiliser, better implements,
seeds and so on and better jrrigation.
Not that these are unimportant but
then this ten years of planning should
make it abundantly clear to all those
who want to learn that however im-~
portant these may be this cannot
bring about a real lasting solution
to make our agriculture self-sufficient,
to bring about stability in foodgrains
and, what is more, to harness the
vast labour power to the means of
production, in this case land. The
crux of the matter is that it is a
social problem; but that is not being
tackled by the Government. Even
today in Orissa you will find that
very high ceilings have been fixed.

In U. P. it js impossible for the
peasants to get land. In Kerala they
have tampered with the agrarian

legislation that we had brought for-
ward in the interest of the peasantry
and landless classes and in a number
of States even ceilings have rot been

enforced Whatever little talk there
was in. the beginning of the Second
Five Year Plan about land reforms
has been given up, more or less, and
it is, more or less, taken for granted
that nothing much would be done,
whereas these evaluation reports
themselves on these community deve-
lopment projects virtually say so.
These community development pro-
jects which, according to the Prime |
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Minister’s fascinating expression, were
meant to be a silent revolution in
the country, have proved to be a
colossal fiasco, a laughable thing. Such
is the position. Even so, the Rip Van
Winkles of the Government would
not wake up and see that something
better has to be done,

Take the agrarian problem and
there you will find another aspect of
the matter, What is this? Vast num-
bers of people are unemployed in the
agrarian sector. According to the
survey made by the Statistical De-
partment, about 52 million people
who are capable of working Thave -
jobs only for less than 15 days. As
many as 27 millions have jobs only
for 4 days. That is to say, a vast
manpower in the countryside which
is our wealth, to be employed, with
which we can create capital accumu-
lation in the countryside, is left idle
or is very little utilised for produc-
tive purposes. Here comes the ques-
tion of policy. Such is the position
with regard to agriculture.

According to the latest report we
find that except in the case of sugar-
cane, nowhere is there increase in
any crop to reach the targets; they
have fallen in some cases. This is
the position as stated in the various
reports connected with the appraisal
of the Second Plan. Therefore, agri-
culture is in a state of semi-stag-
nancy. It is but natural that in such
a situation, when industrial progress
is slow, when agriculture is in a
state of semi-stagnancy, we should
try to. face the problem. The pro-
blem is one of growth. The rate of
growth of our economy is slow. That
is admitted even in the papers we
have got. You will see that the
Second Plan expected that there
should be a 25% increase or rise in
the national income. According to
the official figures, the increase is
about 20 per cent; the per captia
income should have risen in the
Second Plan by 18 per cent, But it
is actually only 12 per cent, The
result is that the rise in the per
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capita income is only 3 per cent. and
the rise in the national income is less
than about 4 per cent. The Second
Plan envisaged a rise in the national
income from Rs. 10,480 crores to
Rs. 13,480 crores, But the provisional
figures show fhat the rise is only
Rs. 11,750 crores in 1959-60. There
may be a little more. But the posi-
tion is that the target will not be
achieved. Here again, one must bear
in mind that the problem is much
more than what meets the eye from
the figures.

What 1s the problem? The problem
is this. In our economy, in order to
main.ain the population at the exist-
ing level of living, taking into ac-
count the 2 per cent. rise annually in
the population, we should make ade-
quate investmenis and our national
income must go up by 5 per cent.
annnually. Here in the Second Plan,
therefore, it is below that mark, That
is to say, our population is increas-
ing at a faster rate and the national
income is lagging behind, with the

result that the standard of living
goes down,

In the Consultative Committee
which was appointed by the Prime

Min'ster, it was pointed out that un-
less the national mmcome was raised
by 5 to 6 per cent,—and this was
pointed out by the Prime Minister
himself—we would not be making any
progress at all. Today, here you
find that the national income, as
compared to the First Plan has risen
by less than 5 per cent. There is
no progress, if you take into account
the increase in population, hardly any.
So how are we going to make pro-
gress? How are we to bring about a
greater rate of growth in our eco-
nomy? This is the problem which
the country has to face.

You find in the domestic savings
there is a rise of 7'3 per cent. to-
wards the end of the First Plan. It
is only 8 per cent. now and the rest
3 per cent. is there to make up 11
per cent. and for that we have gone
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in for heavy external borrowings.
Therefore, more or less, In the matter
of domestic savings, it is in the same
level. There is no appreciable in-
crease. It was 73 per cent. in the
First Plan when foreign borrowings
were little and now it is 11 per cent.
if vou take into account the 3 per
cent, of foreign borrowings and 8 per
cent. of domestic savings. So the j
rate of growth is negligible, or very’/

insignificant, Yet heavy investments/
have taken place, say the Govern<,
ment.

How are we to face this problem?
This 1s the position and the crux of
the matter is that our economy is not
generating sufficient savings in order
to bring about adequate investments
and to generate a faster rate of
growth., That is the crux of the
problem in the Indian economy. What
is the solution? They find a solution,
not by bringing about radical reforms
in agriculture or institutional chan-
ges in the economy of the country,
but they have decided on two courses.
One is to go in for heavy external
borrowings, to the extent of Rs. 3,200
crores in the Thirqd Plan. The other
is to go in for extortionist taxes on
the people. If the people are not in
a position to pay the taxes, hit them,
compel them, make them pay,
harangue to them that they must
make sacrifices for the country, while
the millionaire class and the upper
classes are minting millions and mil-
lions year after year. This is the
position. Are we going to accept
1t? Are we to accept this line of
approach in the economic develop-
ment of the country? Are we to
accept this approach of cutting the
consumption of the people who do
not have enough even to eat? I find
from the figures here, though there
is all this falk of the standard of
living rising. I find from the Govern-
ment papers—generally 1 use only
the matter in Government papers—
that the consumption of cereals, cloth
and other things has not gone up
very much, except cereals to some
extent. Here, as regards cloth in
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1956, the beginning of the Third Ffive
Year Plan, the figure was 16°6 per
yvard and in 1959 it is 16°4 per yard.
That means a liftle decline. About
gur the figures are 169 lbs. and
188 lbs. for the same period, and for
sugar they are 11-41lbs. and 10-5 lbs.
So if you take the indices of the
consumption of things by the people,
you will find that they are declining
or they are steady. Therefore, let
us bear thai in mind. The standard
of iving of the common man, it is
well known, has not gone up. That
is admitfed, more or less, by the
people. Here, Mr. Nav Gopal Das, a
retiredq I.C.S.,, writing in the Com-
merce,—Jubilee Number—a million-
aire paper-—January 1961, says:

“Whatever the cause, the stark
fact remains that there has been
no increase in the real per capita
income as a result of the massive
expenditure which was undertaken
during the Second Plan.”

Then, speaking at the annual Indian
Conference on Research, the Governor
of the Reserve Bank, in August, 1960,
said-

“It is conceivable that while the
per capita income is going up, the
standard of living in the Iarge sec-
tion of the population might be
stationary or might be even going
down.”

Straightway, I want to say here that
the cause for alarm is not merely
that the per capita income is not
increasing or is more or less, station-
ary, but added to it there js the fact
that the per capitea expenditure is
also falling. That is how you should
view this matter. I have got certain
other things. Here is the Economic
Review—Bhawnagar Congress Num-
ber, brought out by the AI.C.C. There
is an article which appears in this
very journal of the ruling party where
it is clearly said,

“The prices of 48-49 are an an
average five to six times higher than
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the 31-32 level This shows where
we stand compared ‘o (tirty years
ago.”

Talking about national income, it
wants to make out that in real terms
we are more or less at the 31-32 level.
if you take into account the rise in
prices. Another economist, Mr. K, N.
Raj, an eminent economist challenges
the Government figure and says that
the national income is much lower than
what 1s made out even according to
the Government figure. This article
says that we are very much in deficit
so far as exports are concerned. b
can point out other articles also but
I do not want to go into all that.
Where is the solution? No solution is
offered either in the Budget speech or
in what they have written otherwise
in the various papers. This problem
of growth is not faced, and to generate
savings of the community it is essen-
tial to bring about agrarian reforms in
the interests of the peasant precisely
because 50 per cent. of the national
income comes from that quarter. We
must generate income through savings
there so that in the first place we do
not have to import some of the agricul-
tural goods that we import from other
countries and secondly we have an
agricultural surplus whereby we can
pay for industrialisation to some-
extent. There is no such policy at all
before us. We want various other
activities in the industrial field, es-
pecially the development of the public
sector. That is not being done,

Let me come now to the other as-
pect of the matter. I need not go into
how heavily we are dependent on
foreign loans. First of all, private
investment has gone up since 1948,
from Rs. 255 crores to about Rs. 600
crores in 1960, more than two-fold rise:
nearly, or more than that. Some of
this is re-invested profit but that does
not matter. How does it come about?
You will see that jute and tea indus--
tries have been allowed foreign ex--
change worth many crores of rupees
for importing machinery in order to
carry out modernisation and intensiv=
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«xploitation in our economy. This is
another aspect of the matter, That
exploitation is growing and every
paper is saying this, I pointed out
as to how things are going on; every
paper is writing. It is faster, I mean,
foreign capital coming in, than ever
before. It is an interesting thing.
From April to October, 1960, 228 agree-
‘ments were entered into between India
.:and foreign enterprises for the manu-
facture of a variety of things, out of
which 80 goes to the United Kingdom.
In the Manchester Guardian—Richard
Fry-—wrote that fifty applications were
pending for sanction before the Gov-
ernment. Cecil Leslie published an
article in the London Daily Telegraph
on the 14th January, 1961 under the
«caption “India Today”. He said, “A
Calcutta Broker told me, ‘The whole
‘picture has changed during the past
.eighteen months, I nerely packed up
in 1956 because there appeared no
future but now there is so much busi-
ness. The prices of variable industrial
securities have on an average risen by
35 per cent. during the past two years'.”
‘External Affairs Bulletin, 4th Febfuary
No. 4760—for the reference of the hon.
Minister. This is how they are writing,
Almost all foreign investors are sing-
ing the praise of the Government and
are praising this policy of Government.
‘Here is a protected market today. We
‘have 5 tariff wall to protect our indus-
tries and foreign investors find it diffi-
«cult to export things. What they do
in that they come in, have joint under-
takings and collaboration with Indian
counterparts, big business here and sei
up industries, earn profits in a pro-
tected market and ship that ptoiit out-
side the country. According to the
‘Finance Minister, between 1954 and
1957, Rs 113 crores of prodts were
remitted out of the country by the
foreign concerns. Annual remittanice
of profils from our country comes to
Rs. 30 crores or so, if not more. During
‘the Second Plan period, there has been
‘bumper business on the part of the

Joreigners, and yet in this Bulget we
“find more concessions being given to

the foreigners. Sir, in the nineteenth

[RAJYA SABHA]

1961-62 193,

century, a British young man before
joining the Civil Service wrote to his
friend, “I am going to join the grand
loot which is the British Empire.”
Today, of course, it does not exist that
way but would a businessman ia
England be unjustified if he were tc
write to his friend to say tha! thanks
to Mr. Morarji Desai and the Govern-
ment, he was going to join the grand
loot called whatever it is, investment
and profit in the Second and the Third
Five Year Plans? One of them writes
in their paper “Let us go there, The
Second Plan spending has given our
investment a social prestige” 1 am
quoting their words. This is how they
talk about the subject of investment in
this country. It is a serious matter.
Investment takes place in all diree-
tions, Quite apart from that, 1t 1s a
heavy drain on the economy.

Take the case of trade, gbout 400 to
500 crores of rupees worth of our
external trade passes through foreign
business houses in Calcutta and ollier
places—coming to about 31 per cent.
of the total trade. Today, we have
got about 7,000 foreigr conmercial
executives in India and the 2un ber of
Britishers in India is h'gher than at
any time under British rule and some
of them are receiving Rs. 10,000 and
more per month. One of thrm, I men-
tioned in this House several times, the
Chairman of Jardine Henderson & Co,,
gets Rs. 150,000, apart from var.ous
other amenities. Such is our position.
Is it not a grard loot permilied by
this Governmeni, and are we o give
tax concessions to thess very pucople
who are fleecing the country, exploit-
ing our resources and carrying on @
loot in this manner, is a question that
I put to the Government. There is an-
other dangerous policy. They say that
it is now neces<ary, inevitable they
say, for a self-veliant econrmy The
foreign exchange difficulties of our
country have been taken advantsge of
by these people in order to make fresh
penetration. In this process they had
been helped by the World Bank, the
Development Loan Fund, the Export
Import Bank and various other agen-
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cies of the West. They made no bones
about it that gne of their jobs was to
bolster big money of which the august
representative here is Mr. Chinai. That
is the position. Can he deny it? The
Development Loan Fund makes it a
condition that part of the money
should go to the private sector; PL-480
counterpart funds 1s to be spent for
associates of the American private
investor; World Bank makes it incum-
bent on these people being given a
share, No wonder that 1n the Second
Plan, Rs. 301 crores of foreign
exchange had been sanctioned up to
1859 only, and as you know, a sum of
Rs. 28 crores was sanctioned for the
rayon industry, Is it very wvital for
our industrial development? Jute and
iea modernisation got Rs. 34 crores of
foreign exchange. We are supposed
to be deficit in foreign exchange and
yet these people are being given so
much m order to bring things which
can wait. As a result, we have been
drawing very heavily on our Sterling
reserves., Where we have drawn to
the extent of Rs. 200 crores in the First
Plan, we have drawn to the tune of
Rs. 500 crores in the Second Plan, to
meet geficit in the balance of payment
which 15 perpetual and even to pay
for the private sector and other non-
essential imports from the development
pomt of view Today we are in such
a position where the situation has
become precarious as far as India’s
foreign assets are concerned, Ne
staried the Second Plan with Rs. 700
odd crores and today it stands around
Re. 150 crores. This is in regard to
the Sterling reserves. Qur exports,
over the ten years, have shown a
«decline. We are operating not in a
sel.ers’ market but in a buyers’ market
that way. We are losing. The United
Nations economic survey has clearly
pomnted out that in those markets the
trade balance is working adversely as
far as our economy is concerned.
Those commodities predominate in our
export whose prices are falling in the
markets of the West. That is point
number one, Then we are operating
in those markets where expansion
scope is limited and we are coming

1076 R.S —6.

[6 MAR. 1961 ]

i

1961-62 1936
up agawnst the difficulties of the Euro-
pean Common Market on the top of all
this. This is the position, Therefore,
you will find that an overwhelming
percentage of the trade is tied up with
the United States of America. 20 tc
25 per cent of the trade 1s tied up with
the United States of America and Bri-
tain each whereas trade with the
socialist world—and a big chunk of
the world today is socialist—has risen
only to five point odd per cent, a little
over five per cent. Compared to that
our trade with West Germany has
risen in these years from (- 50 per cent,
to nearly 10 per cent. And now as a
result of this revaluation of the Deuts-
chmark we shall suffer. If you look
at our trade with West Germany you
wiil find that our export market is
limited whereas the import market is
expanding and it is becoming one way
trafficc. What are we doing about it?
Export promotion should not be mere
talk. How can we promote exports
unless we diversify our trade and
develop our trade along channels
which will improve our trade balance.
We have been running into heavy defi-
cits in our trade balance all these years
and so far we have made it up partly
by drawing upon the external assets of
our country, especially the Sterling
balances, And now that is also gone.
How are we going to meet this trade
deficit especially when our repayment
liability is beginning from this year.
Every year on an average we have to
repay about Rs 100 crores or so if not
more For the next few years in order
to service our imports, in order even
to maintain production and consump-
tion at the existing level it seems that
we have to go in for external borrow-
ing and no wonder that a huge figure
has been shown against external
resources. Then you will find that Mr,
B K. Nehru was speaking the other
day at Toronto and he was saying
that India will require in the coming
two years 50,000 million dollars out
of which 10,000 million dollars would
have to be from external resources
and he has suggested indirectly, ‘Give
it to save democracy.” A pinch of
cold-war politics is mixed up with the
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mixed economy approach when he goes
round the world with a beggar’s bowl,
Another thing that is said is unless
you give this, this country may go
communist I do not know. The
India Club has met in Paris and the
position seems to be this: ‘“You join
our club; let us have a little talk but
then vou will nol get very much from
us.”” And Mr. B. K. Nehru 1s going
round the world touring from country
to couniry with a beggar's bow!l and
there he says one thing which 1s not
said here. He says that our rate of

development 1s 35 per gent. over the .

last ten years. Probably he wants to
borrow money saying that we are
poor, that we are starving and there-
fore he wants them to give us a little
money. And now we have got already
Rs. 1400 crores of foreign liability if
not more. I do not know but it is
bound to be so if we do not develop
our domestic resources, 1f we do not
cul certain items of import by pro-

ducing those things in our own
country. We had to import even raw
cotton  Cotlon production fell down

and we had to spend a lot of money
for importing cotton for our textile
mills. So this is another aspect of the
matter Therefore, I ask, why can’t
the Government take over the ftrade
in their hands and earn money and
direct il in the national interest be-
cavse in the hands of foreigners the
trade 1s being directed in a particular
way. And smuggling and other things
go on. Do you know that Jardine
Henderson and their associates had to
pay over Rs 25 lakhs over the past
few years to relcase the ships which
were impounded in Calcutta for smug-
gling go'd and other things? Similar-
ly, others are also doing. It is not
merely a question of carrying on trade
and making apparently lawful gains.

This is  being utilised by them for
making illegal and criminal gains
as has bheen done by some of the
British concerns and no action is
taken against them. This is an-
other unsavourv aspect of the
matter. Now, about foreign Ioans,

we have provided for something in the
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Budget. Every ycar we are having
this, We are building the country on
foretgn loan and 1t goes on increasing.
In the Second Plan 1t was Rs. 2000
crores to meet the deficit and now the
figure 15 Rs. 3,200 crores. I do nat
know when we shall be free at this
rate, Probably 1t will be said that
when we shall have built all the
machinery here, this will be stopped
but then by that tine the foreign
liabilities would have grown so muc

that by the time we begm to take o

somebody wiidl be shooting us down.
We will hegin to take off and some
people with thewr fighter planes will
2o up and shoot us down because these
people will be demanding repayment
from us We shall be faced with a
heavy repavment liability; in fact we
are already faced with that. This is
the perspective of our economy R

Now, about the profits. The private
sector has done very well. Mr. Chinat
1> the happiest man.

Surt BABUBHAI CHINAT
you,

Thank

Surt BHUPESH GUPTA. He 15 the
happlest among all of us on both sides.
He knows how he has gained. They
were given at the outset a share of
Rs 750 crores for mmvestment in the
Second Plan. The President of the
FICCI wrote a lctter to the Prime
Minister saying that they had invested
over Rs 800 crores and in that way
they had fulfilled then task. They were
given about Rs. 100 crores of foreign
exchange but they have managed to
wangle about Rs. 300 crores of
foreign exchange and they now sas
that they can invest more. Actually.
their investment has come to Rs. 900
crores; leaving the public sector be-
hind. That way he is the happiest
man But then how are they making
money? In 1960 the share scrips
registered a rise of 20 to 25 per cent.
on industrial securities It is there
given in the various journals As
you know, today there are about 1300
public limited companies quoted in
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seven well known stock exchanges of
the country. Thetwr shares have gone
up. Their number has gone up to
the level as 1t was at the end of the
war 1n 1945. Their gshares have gone
up by 20 per cent. but the prices of
these scrips have gone up by 23 times.
You can therefore see how concen-
tration of wealth is taking place. You
don’'t require a commission to  dis-
cover where the money 1s going. We
Have about 1300 companies who have
a paid-up capital of 10 lakhs or
/more and nearly 300 have got a paid-
" up capital of Rs. 50 lakhs or more.
13060 companies account for a {otal
paid-up capital of about Rs. 700
crores and gccording to the reckoning
by various persons 14 per cent. of the
compantes have a paid-up capital of
over 80 per cent of the total paid-up
capital. And it is these people, these
joint stock cempanies, which are
making such enormous fortunes and
naturally they are very happy.

Now, national income 15 growing.
There intensive exploitation of labour
ha; taken place mn this period. The
productivity of labour and produc-
tion have both gone up but what are
the wages? What i1s the real wage?
It 15 pegged at the 1939 level and that
has been admitted on all hands, by
the Labour Minister Mr  Gulzarilal
Nanda also who 1s also the Planning
Minister., That means 1t 15 more or
less at the 1939 level. The economic
surveys carricdq out by the Govein-
men{ of India and the Statistical Ins-
titute 2!l point to the fact that there
has been practically no rise in real
wages in the country whereas the
productivity of labour has gone up.
And how 1s 1t done” It 1s done by
expropriating in a callous and cruel
manner the fruits of labour in the
industry. The multi-millionaires as
a class have to be bridled and tamed
in the interests of the country and
instead of doing that the Finance
Minister ha; the temerity to stand up
in another place and declare conces-
sion after concession to the million-
atre class. What could be more scan-
dalous and greater insult to the
concept of domocracy and democratic
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planning? The other day I was just
looking at certain other figures of
preterence shares. You will find that
about 66 crore;s of preference shares
are held by shareholders whose shares

are of scrips of Rs. 1,000, That 1s
how the money 1s concentrating 1n
their hands. There i1s a saying, the

rich has become richer and the poor
poorer and the Governor Mr. Gadgil
said that every year they are De-
coming richer. Every moment they

are becoming richer and 1t is the
Treasury Benches who are making
them richer. And they seize the

voies from the poor people and say
they are going to serve the people.
Aic we to develop a planned economy

in‘ this manner? Whom are we
building for—millions of workers,
pea:anty and Government employees

constituting 90 per cent cof the popu-
lation or 5 per cent of the apex
society, who do not know how to
spend? Here again, 1t 1s said about
Rs. 3,000 crores worth of gold hoard-
ings are there Of this about half
would be held in bullion and 1t 1s
said that the bullion is mostly in the
nands of the upper classes. What
have you done to seize this hullion?
You go after finding a pamphlet or
materialg for your secret report Why
canmrot vou seize the bullion which
would be worth not less than Rs. 100
crotes 1n Burra Bazar only?  This is
the position. You do not do any
such thing Mr. Morarji Desal says:
‘How can I,do it? I am a democrat’
When I ask him he says: ‘I am not a
tetahitarian”  When it comes to  the
poor man, vour democracy forsakes
you When it comes to the rich, vou
are democrat incarnate and allow the
bullion men to sit on their bullion,
when the man at your doorstep dies
of starvation and want Is it social
justice? Is it the way .Vou/ are going
to 1implement the Directive Principles
of the Constitution, which ig supposed
to guide the State Policv? Or, is it

for breaking the pledges that vou
have made to the nation or for
dcfiance of the Directive Principles

publicly put in the Constitution of
the country? This is the position. An
answer has to be given by the hon.
Finance Minister.
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Now, you will see that income-tax
arrears came to Bs. 273 crores. Then,
Mr. Morarji Desai one fine morning
developed a new phrase
arrears’ ang brought 1t
Rs. 134 crores. About
crores disappeared into thin  air.
Where? Who made the benefit?
You should tell us, because the mul-
lionaire class hold the society to
ransom. They do not even pay the
assessed taxes and after a while they
compel the Government and the Gov-
ernment oblige them by writing off a
part of the huge amounts i debt.
This 15 the position. And it 1s ad-
mitted that among the tax-dodgers,
the big people are the most and it is
there that the arrears have accumula-
ted more. It js admitted in the Fin-
ance Ministry’s various papers. What
are you going to do? According to
their statement they have raised the
tax collection to a little over Rs. 40
crores last year or so, but why don’t
you collect more? What happened
to you 1n the last ten years or so?

down to

Rs. 150

We would like to know it. Some-
body 1s to be blamed. Tax arrears,
tax cvasion, tax avoidance, every-

thing goes on in the country. And if
you will see you can find what a
farce they have made of this excess
profits tax, the expenditure-tax, the
gift-tax and other taxes. In the
beginning, in 1958-59 when the gift-

tax first came. it was about Rs 1
crore. Now, it is Rs. 80 lakhs. Do I
understand that there are no  gifts

today? Or, do I understand that all
gifts are made now in a clandestine
way? Then, Sir, you will find again
that there is a slight increase in the
expenditure-tax. It was only Rs. 70
lakhs or so. Now, it is Rs. 90 lakhs.
As regards estate-duty it was Rs. 2°7
crores. Now, 1t is just Rs. 3 crores,
budget estimate in the current year.

No realisation 1s taking place. Well,
I thought that our capitalists also
died. They are mortal people, as

much as we are. Heart failures do
not take place only in the working
clas: homes or in some other homes
or among the politicians. Capitalists
also die of heart failure. What hap-
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pens to their estates? You do not get
them. What happens to them? Now,
you do not collect wealth-tax. You
do not collect expenditure-tax., You
do not go after the rich and every-
body knows that. When he goes to
Bombay he will find that they are
roarning about in cars worth Rs. 50,000
and yet the collection here 1s only
Rs. 70 lakhs. I come from the city
of Calcutta. In the city of Calcutta,
they are rolling in wealth and if the’
Government is so minded, they could
have raised crores and crores of
rupees through this expenditure-tax,
wealth-tax and so on. About gift-
tax you do not do anything. Pro-
bably Ministers go to the marriage
parties, When the gifts take place,
well they forget the gifts. Anyway,
this 1s another aspect of the matter.
There 1s no such suggestion. As re-
gards direct taxes, only Rs. 3 crores
they will get and in this very period
they have raised the indirect taxes
from the beginning of the Plan from
Rs. 100 crores or so to Rs. 400 crores,
according to ihe current years’ Bud-
get estimate. There is anp increase of
four times in the indirect taxes that
hit the people and progress in the
matter of direct taxes is very slow.
The big persons can pay a little
more. Bonus shares, first of all.
should not be allowed. The reserves
should be mobilised compulsorily for
investment in desired channels. Under
public pressure the taxes were im-
posed. Now, it is reduced. They
have given many other concessions.
Capital-gaing tax is not there. Shri
Khandubhai Desai asked you here
why you are not levying the capital-
gains tax in our economy when the
millionaire class is making so much
money and is in a position to pay.
No, it is the common man, the person
who goes to a tea shop to drink g3
cup of tea after a day’s sweat, who
is to be taxed The man who buys
a match box and who finds it difficult
to buy two match boxes at a time
hag to be taxed. In regard to cloth,
he has to be taxed and everything
the common man pays. But here the
corporate sector and the millionaire
class is not touched that way. This
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is the position. This 1s where our
production economy 1is today and they
talk about sacrifice and other things.
Yes, Sir, the working class and the
common man are making sacrifices by
gving their labour. But for them
industrial production would not have
gone up. But for them food produc-
tion would not have gone up. Food
1s not produced by Mr. S. K. Patil in
the fields. Neither industrial pro-
duction is raised by Mr, Birla who
goes round the world. It is done by
the working class. All that is done
by the peasantry, by the tillers of
the land. And they are paying with
the sweat of their brow, toil and
labour, for the merry making of the
country, when they need a fair deal,
with the prices rising high. And
here again you will see that the
prices have risen by another six per
cent. or so and we are told that a
gentleman of the National Develop-
ment Council hag condescended to
discuss that subject and they discus-
sed it. We are also told through
the newspapers that the Chief Minis-
ter will come some day in Delhi,
have a little chat with the people
here and formulate a price policy.
The mountain of talk has not pro-
duced even a diseased mice of a
price policy. Such is the thing. Tall
talk by these people, bluffing the
people all the time, but doing nothing
here. Why cannot they formulate a
price policy? Year after year, they
say, prices agre rising. They are run-
away prices and these Ministers are
helplessly chasing behing them. What
is the idea in it? Are you so bank-
rupt in your intellectual wisdom,
thought. understanding and compre-
hension of economic matters that you
cannot even formulate 5 price policy
today? It was precisely against these
high prices, indirect taxes, the inci-
dence of which falls on the common
man, that the Central Government
employees launched their strike. To-
day Mr. Morarji Desai’s infamous
Budget justifies the Central Govern-
ment employees’ girike, because they
had to fight for their living for the
living of their children, for the living
of their families. This is the position.
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the
States

Now, Sir, wherever you go,
States are in debts. All the
debts have come to about Rs., 1600
crores. Repayment is about Rs. 150,
crores annually. How can they pay?
Now, the financial power has been
concentrated in your hands and they
are justified if the States in this Re-
public are demanding more financial
power. I do not know why Dr. B.
C. Roy, Mr. Kamaraja Nadar and
others do not form a kind of trade
union or some such thing and go on
protesting against the Finance Minis-
try {o get more money and get more
power in regard to financial matters.
This is the position. Everywhere you
will see that they talk about the Bud-
get. About the Five Year Plan, we
support the big Plan. We would like
to have a bigger Plan. But what are
you doing? This Budget is an invita-
tion to the people to say things
against the Plan. And no wonder
vesterday we had the leader of the
Swatantra Party, Shri Rajaji, saying
that socialism should be given wup,
although he knows very well that
they are not building socialism. He
does not even like the Plan and he
uses the taxes to rouse the people.
It is a familiar tactic with reaction;
after the first world war even Hitler
used to cry mgainst the taxes in order
to rouse discontent against the people
and utilise them for his reactionary
ends. Therefore, we are not taken in
by that, but your policy encourages
that, encourages these people to demo-
cratically use the discontent of the
people to rouse them and get support.

I will now say a few things about
resources and finish. ANl that I
would like to say is that the public
sector has to be expanded. About
banking credit, here is an interesting
thing, Between 1lst November 1959
and May 1960 the scheduled bank
credit expansion was of the order of

Rs. 200 crores. It is said by the
Finance Ministry—I have in posses-
sion other papers—that they have

some reasons to believe that the funds
of the banking system might be uti-
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lised to a growing extent for specula-
tive and non-essential purposes. They
say that. Credit expansion mn the
private sector is for speculation, and
then they are earning enormous pro-
fits. Why cannot you nationalise the
banks and tap those sources of profit?
So many hundreds of crores of rupees
are in their hands Bring that money,
use that money, earn incomes from

that money, utilise these funds for
development purposes, let not  this
moneyv go into speculation.

The coal 1ndustries should Dbe
nationalised. Rohtas Brothers—I do

not know the exact name——are trying
to huy Jessops. Everybody knows
that shares are passing hands. Some
day you will hear that Jessops has
passed from the hands of the great
Mundhra into the hands of the great
Jams But where do we stand, you
and I, Sir? We are left in the lurch.
We are left in the lurch between the
Jains and the Mundhras Why can-
not the Jessops be taken over by the
Governmeniy when they have the
power under the Industries Regula-
tion Act? If you had done State
trading in foodgrains—you have done
il only partially—in the last year
you could have easily got 28
crores which those people got.
Similarly, there are various other
things, There are remittances abroad.
Why must we allow the remittances
of Rs, 30 crores to go every year?
Cannot we stop 1? If you do not
want to stop the entire thing, at least
put a restraint on it. Take Rs. 15
crores from there and make the
investment in our economy. This is
the way.

Rs.

Under the Third Plan from the
public sector we have Rs 450 crores,
How is it that after two Plans our
public sector, apart from the railways,
will only get: this much money? Can-
not we expand the public sector?
Progress in our public sector has been
very slow., That is why 1 say that
it is not merely a question of starting
new units in the public sector, but
the public sector has to be streng-
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thened by nationalising some of the
important undertakings essential for
development and essential from the
point of view of revenue. The other
day I read in the papers that Tatas
will not pay the loan which the Gov-
ernment has given them  interest
free. There is no maturity date.
Tatas have made money. They have
madc expansion, they are earning
snormous profits in this market of
steel
steel worth about Rs. 40 crores
Rs 50 crores, and in this
Tatas have bumper business Today
they are in that position. The Gov-
ernment pleases the Tatas by saying
that “we shall not recover this money
{rom vou”. But when 1t comes to the
poor man., we know how every naya
paisa they recover with any amount
of brutalily and heartlestness. This 1s
the position, Even the
Finance Corporation, the various other

to

State Finance Corporations and the
various credit institutions of the
Government are sending their cash
and funds to the big business. I find

from a West Benga] report that only
five small and medium 1ndustries
have got loans from the State Finance
Corporation. The rest of the money
has gone to the big business. That is
the case with regard to the State
Finance Corporation, let alone the
Industrial Finance Corporation, They
are not helping the small and medium
industries We should have spent
Rs. 400 crores, as was originally
intended, for helping the small and
village industriecs, We have not cven
spent Rs. 180 crores that was  ulti-
malely sanctioned after all kinds of
curtailment. In an economy like ours
the cottage and medium industries
and the village industries too have an
important part to play. They are
neglected. Unemployment is growing.
Today we are starting the Third Plan
with a backlog of unemployment of
about 7 million to 8 million In the
Second Plan it was 5 million. Now,
it is 7 million to 8 million. According
to Prof. Mahalanobis it is said that
every year 3'3 million new people
enter the labour market. In order to
absorb them we must step up our

We still import 5 lakh tons of

market!

Industrial
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economic activity by 40 per cent,
and at the rate at which we are go-

ing, the backlog of unemployment
w1l grow every year. There 1s no

solution to this problem, and what
13 more, middle class unemployment
18 growing. - Again, the Budget papers
give the figure as 6 lakhs, whereas it
wa: half when we started. The
Employment Exchanges’ registers—
the unemployed are registered there—
show 16 lakhs compared to 5 lakhs
o' so when we started the Second
Plan  Such is the position. Yet they
go in for consumption cut of the
poor, Resources are yet to be found.
Shipping is  another thing which
should be taken over. We should
develop shipping. We pay to foreign
-nipping Rs. 80 crorcs. Suppose, we
pav half to the foreigners, we save
at least Rs, 40 crores for our economy.
Control of shipping, banking and
coal mines, and the expansion of cer-
tain lines of industry like the Jessops
will vield money, If you keep part of
the foreign trade and also internal
trade under State trading, you can
easilv get crores and crores of rupees.

But you would not go in for that
because you tind it convenient with
the power in your hands, with the

money in your hands, with the Pre-
ventive Detention Act in your hands,
to attack the poor man and fleece and
" rob him in a cruel manner, There-
fore. the entire financial scheme needs
revision Jf we have to develop our
economy, we must raise the living
standards of our people. Mankind
must not be fed with promissory
notes for the future. This is the point.
If the country has to be developed,
1t must be made to look after every
man who is producing wealth in the
countryside, in the factories or in
the offices Planning means that his
living standard is going up every day.
Planning means better education for
his children, better housing, better
medical care for his children and
family That 1s how it should be
done. That is not at all done, The
people are being pitted against the
Plan. The Plan is being pifted against
the people, A contradiction is sought
tn be generated and created where
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there 1s no need for it. The
which you have set could be
well fulfilled. Even better targets
could be fulfilled provided we take
drastic measures in the agrarian sec-
tor and in the other fields of our
economy

1948

targets
very

Sir, I think I have said enough on
this subject, I could have said more,
The only thing I would like to say
towards the end 1s that I appeal to
the Finance Minister—he is not here
but his two Deputy Ministers are
here—I appeal to the Finance Minister
through them that even now at this

late hour he must retrace his step,
take away all these extortionate
excise duties that heavily fall upon

the people, If that is not done, peo-
ple would be one hundred per cent,
justified in resisting them, in agitat-
ing against them, in carrying on move-
ments against them and in  doing
whatever lies in their power under
the Constitution and according to the
normal practices of democracy. As
far as the rich are concerned, I do
not know what to say about them,
but I feel that our friends in the
Congress party, even if they would

not speak here in these accents of
mine—I think I express sentiments
which are shared by Congressmen,

Communists and people belonging to
all parties or no party. I say this
because when they go to a tea shop.
they do not take a cup of tea as a
Congressman or a Communist, when
they buy a match box, they do not
buy it as a Congressman or a Com-
munist, when they buy a cloth, they
do not buy it as a Congressman or a
Communist. They go there as people
and consumers. They all suffer.
Therefore, it is their task today to
raise their voice of protest here, 1
know that my saying this would per-
haps come in the way of some raising
it, but at least they should raise their
voice in the Congress Parliamentary
Party. Here it is not a partisan issue,
I know that with many things that I
have said you may not agree, but I
think you will agree with me that
we must husband our resources in

i such a way that it does not hit the
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poor man, We must so fashion our
economic policies ang taxauon
measures that we take it from the

richer classes in whom the economic
power is concentrated and we give
relief to the suffering multitude who
necd relief and assistance from wus.
It is a simple thing. Ways may differ.
Ideas may differ, But the objective

should be the same in this matter.
Therefore, let the wisdom of this
House be brought to bear on the

subject and let the challenge of the
Finance Minister be met from both
the Houses in a forthright manner.
Let it be known that here in this
Parliament we are not going to allow
this Government to play ducks and
drakes with the future of the people
as it pleases.

4 P.M.

SHrIMATI SAVITRY DEVI NIGAM
(Uttar Pradesh): Mr. Deputy Chair-
man, first of all, I want to congratu-
late the hon. Finance Minister for a
very well-drafted Budget Speech.
There is no douht that he 1is very
precise, elear and very detailed 1n
making his proposals. I would also
like to make it clear that I do not
agree with the criticisms which Mr.
Bhupesh Gupta has made—and he is
in the habit of twisting everything
and giving it the colour which suits
his party, To my mind, the biggest
problem before us is not how to dis-
tribute the profits but how to pro-
duce more, The private as well as
the public sectors, both belong to our
country and both of them have been
making wonderful contributions to
the growth of our national economy.
It is not very easy to make an honest
and constructive assessment after the
very negative but eloquent speech
made by Mr. Bhupesh Gupta—and all
the people in the Secretariat of the
Communist party have got equally
destructive and negative minds over
the matter But I would just like to
make my own assessment in a very
humble way.

There have been different reactions
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of different groups on the Budget
proposals and these reactions provide
a very interesting study. While the
mdustry and trade have welcomed
this Budget with a note of cautious
optimism—they feel that it affords
more reliefs than imposts—the urban
middle-class and salaried eclass of
people have levelled this Budget as a
burden some and havoc-increasing

Budget. 'To my mind, these are the
natural reactions of those whose
purses have been affccted  ad-
versely. But  there is one

thing which anybody c¢an deny and
that is that the proposals have been,
to a very great extent, gquile unex-
pected. While the trading and invest-
ing communities have heaved a sigh
of relief ag they have been expecting
a greater tax burden, the middle-class
people have been rather shocked and
they have been taken unawares. Dur-
ing the last one or two years, they
have been given all sorts of sympath-
ies and so many resolutions have been
passed in their favour. As you know,
to much has been said about the prob-
lem of rising prices, which affects
the mddle-class people. 1i makes
things very difficult for them, So, they
did not expect such proposals which
would increase their family budgets
and which would alsc be responsible
for the prices to go up, prices of so
many essential items like crockery,
textile goods, coffee, medicine, hosiery
and woollen goods, It is important to
mention here that the cost of living
of those middle-class people hag al-
ready become higher than their in-
comes, Now, with the additional in-
crease in their family budgets as a-
result of the increase in prices life is
going to be rather difficult for them.
Sir, a very interesfing incident hap-
pened. I met a happy business man
on the day the Budget proposals were
announced and I asked him, “How
are these proposals going {o aifect you?
You are also a consumer.” He said,
“They do not make any difference to
me at all, because I will increase a
little the prices of my commoadities,
So, that will make no difference to

me.” There is no doubt that if we
want to build our country, we need
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money and whatever may be cur tax-
paymg capacity, we should be ready
to make sacrifices and should be ready
to pay taxes. But the next point be-
fore us is whether you are to tax
those people who are capable of pay-
g the taxes without any hardship or
to tax those people who are already
hard pressed The hon. Finance Min-
ister, 1n paragraph 6 on page 2 of his
Budget Speech, has announced that
there has been an increase of 66 per
cent. 1 1ndustrial production and an
increase of about 33 per cent, in agri-
cultural production, This shows that
the industrial class and the agricultu-
ral class have got the maximum bene-
fit during thig progress of ten years
and certainly, they are much better
off than the salaried class. Stil], these
people have been enjoying the boon
under the pretext of capital formation,
investment incentive and expansion of
industries and the agricultural class
has been enjoying a smooth sailing
without any burden of taxeg on it,
behind the slogan of landless lakbourers,
partial unemployment, poverty, ete. I
do not have any soft corner for the
middle-class people and I am only in-
terested 1n seeing that our nation is
rebuilt. * But I would like to say that
if only the actual additional tax money
had to be paid by this middle-income
group, they would have surely accept-
ed the burden happily. But, over and
above this, the most objectionable and
burdensome feature is the exorbitant
and constant increase in prices, It is
going to be really very hard on them,
it is going to create a lot of hardship
to them If we look at the living
mndex of the salaried class of people
and the middle income groups and the
index of income between 19506 and
1960, we immediately come to the con-
clusion that the rising prices have nul-
lified the increases in the incomes of
these people by way of promotions and
dearness allowance and there has been
an increase in the cost of living. The
increase in the family has also increas-
ed the constant burden on their purses.
The occasional suicides or attempts at
suicide among the people of this class
reflect their inner struggles and that
they are suffering from very many
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hardships. And any more riseg in the
prices of these essential commodities
will be intolerable to them. Unfor-
tunately, within twenty-four hours of
the announcement of the tax proposals,
there has been a rise in the prices of
many essential items like match boxes
and coffee, In regard to kercsene oil
also there has been an increase of four
to five naye paise just after the an-
nouncement of the proposals, though
1t hag been made very clear that this
tax actually affects the very refined
kerosene oil, still the price of crude
kerosene o1l has gone up. I would re-
quest the hon. Finance Minister that
when he moves the Finance Bill, he
should do something to give a little
relief to these middle-income and sala-
ried-mncome groups because I know
that in spite of his best intention, he
will not be able to control this trend
of rise in prices, and I do not think
this can be controlled; it is not possi-
ble even if he makes genuine efforts.
So, it will be better to give some relief.
The money that he is giving to these
people could very easily be realised
from the industrial class by raising
the super-tax or by levying excess-
profit tax,

Sir, here I would like to present the
case of some small industrialists as
the taxes on porcelain articles, coffee
and kerosene oil are going 1o affect
these people who produce porcelain
articles, hosiery and woollen goods.
It has also been mentioned in the
newspapers that these industries do
need help for some time. Sir, I am
very grateful to the hon. Finance Min-
ister for levying a tax on brandy and
whisky. This 15 certainly a step for-
ward in the direction of the fulfilment
of our long cherished dream and the
pledge we had taken to bring about
total prohibition, This was expected
from Morarjibhar who is well known
for his fiim laith in the Gandhian view
on prohibition and the coming gene-
ration would surely be inspired by
reading.the golden chapter on the suc-
cess he had achieved as Chief Minis-
ter of Bombay State regarding his
policy about prohibition in spite of the
organised opposition of the liquor in-
dustry.



1953 Budget (General)

[Shrimati Savitry Devi Nigam.]

Sir, I would like to say one more
thing, namely thal the whole ccuntry
15 now hoping for something more
from the hon. Finance Minister as far
as prohib:tion 1s concerned. It is very
surprising that, in spite of the pro-
hib tion policy, every effori is even
now being made to see that people
drink more and more, and all the ex-
cise departments are doing their best
fo see that the shops are auctioned at
the maximum bids. It 1s a fact that
the people make the highest hids, At
the same t me they also try to sell the
liquor at a great profit to them and
they also indulge in all sorts of mal-
practices to make the maximum pro-
tits. Really, the 1'me has rome now
when same revision gshould be made
1 the excise policy. When I was look-
ing at the Budget receipts of the Union
‘Territovy of Delh: I was gquite sur-
prised to see from the Demands for
‘Grants, Volume 9, page 392, thal while
i 1959-60 the imcome from Excise
duties was Rs. 1,47,00,000, it had in-
creased in 1960-61 to Rs. 1,66,00,000,
While the income from Excise had
increased from 1959-60 to 1960-61. the
1ncofme from Jails and Civil Works
had decreasedg from 1959-60 to 1960-61
‘Civil Works earned aboui Rs. 8,00,000
1 1959-60 which 1n the subsequent
year  became  less. Jails earned
about Rs 1,00,000 in 1959-60 which
in the subsequent year became
3. 85,000 In spue of the reforms
carried out in the jails, the incume
from that source is decreasing
while the income from excise is in-
creasing Sir, I do not mind if Gov-
ernment gets more money by raising
the prices of liquor, but it s high time
that the major portion of this money
shou'd be spent in educating the peo-
ple about the evils of liquor. Unfor-
tunatelv, not even 20 per cent of this
money has been spent on vropaganda
about prohibition.

Sir, I would now like to make a few
remarks about the conditions prevail-
ing in the Andaman Islands. It is
a pity that the development work in
the Islands has been extremely slow.
In spite of the tremendous scope for
development, in spite of the very rich

[RAJYA SABHA )

1961-62 1954

untapped natural resources to be
tound there, 1n spite of good seil, no
progress has been made in the last few
years, It is a pity that there is no
co-ovdination between the different
departments in the Union Territories,
It is high time that an overhaul is
made of all the Union Territories,
specially  Unton Territories like the
Andamap and Nicobar Islands, where
there 1s need for great decentralisa-
tion. The condition of the education
department 1n the Andaman Islands is
very disgusting, and whenever any
complaint is made oa the subject of
education, the spokesmen of the edu-
cation department always say that the
Home Mumnistry is responsible, and
when we go to the Home Ministry to
make the complaint, they say that they
have asked the Education Ministry to
atteng to the complaint. I think the
time has come now for decentralisation
to take place, 1n the sense that the
Education Ministry should be made
d rectly responsible for all the work
of the education department in Union
Territories ke the Andaman and
N:cobar Islands. I shall not quote
figures regarding the Andaman and
Nicobar Islands because it will take
time, but it is very interesting to
note that in the Andamans, while the
police budget and the budgel on the
Chief Commissioner’s office have in-
creased, the expenditure on develop-
ment activily has decreased. It is quite
remarkab'e that though departments
werce opened there for increasing the
production of coffee, rubber and sugar-
cane, the investments made for the
purpose have been very low. Now,
the time has come when we should
overhaul the entire policy, Public ex-
penditure on non-essential items must
be decreased, but the expenditure on
the development sector must be in-
creased—though it has not keen hap-
pening there.

I had some very good suggestions to
make about the Education Ministry
and about the education of the handi-
capped, but there is no time. I shall
just finish with one sentence and it is
this. I would suggest to the hon, Edu-
cation Minister through you that,
since progress in the sphere ¢f educa-
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tion and care and rehabilitation of the ~‘
handicapped has been extremely slow, |
anad since even the decisions iaken by l
the Ministry have not been implement-
¢ the time has come when a commit- |
tee of twenty Members of Parliament |
should be set up to go into detail, par-
tieularly as to why the progress of
education of the handicapped has been
so slow This committee should be
immed ately set up, and this should l
go into the entire working

Education Ministry so that the con-
dit;ons regarding care and rehahilita-
t:on of the handicapped may improve.

of the

Thank you, Sir,

|

Sjirg ROHIT M DAVE (Gujarat): E
Mr, Deputy Cha:rman, Sir, the Budget
which has been presented by the Fin-
anc¢e M.nister this year has been vari-

OuC :}v

as ¢ ‘

|

\
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acscribed. One has described it
very lucid Budget the proposals in
w. ch afford the elements for stireng-
thong  Indian economy.  Another
ciie says that it 15 a Budget which
expresses the determination of the
Government to mobilise the maximum
resources through taxation for the
Plan outlay, and a third ccmmentator
goes so far as to say that it is one of
the most mtelligent Budgets presented
during the last decade in this country.
While in this way there are certain
commentators who give praise to the
Finance Muster for thy political
courage that he has shown in propos-
g that the entire revenue deficit
should be wiped out through fresh
taxation, there are others who have
raised their voice against the imposi-
tion of severe burdens on the very
vlender shoulderg of those whose capa-
city to pay has now almost come to \
an end, and therefore even a small and
marginal burden on them creates in- |
finite difficulty for them to make their
two ends meet, \

Sir, I know that this is a Budget |
which deals with the first ycar of the ‘
Third Plan, which we have conceived !
in a big way, in an ambitious way, and ‘
therefore it is necessary for the peo- g
ple o make sacrifices in crder that .
ultimately we may be able to realise
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our dream of having an ecconomy
which 15 self-sustaining and self-gene-
rating. At the same time, Sir, we can-
not ignore the fact that the burdens
have to be spread evenly and those
who are in a position to bear the bur-
den more have to be taxed more
heavily than those who arc not in a
position 1o bear the same burden, The
tax proposals that are Dbefore us,
therefore, have to be examined and
criticised from this fundamental pro-
position of imposng the burden on
those who are in a posifion to bear
that burden Before coming 1o these
taxation proposals, however, I would
like to sav a few woras on two items
of expenditure: One 1s the Defence
and the other is the Plan oullay.

1956

Sir, we were happy to read in the
papers that the Government of India
had at last dec:ded to send scme com-
bat tforces to the Congo in order to
discharge our responsibilitics as

an
important member in the United
Nations Organisation, the Organisa-

tion that we have always supported.
We have always maintained that if this
organisation fails in the Congu, it wall
be an evil day for the world. Once
we have accepted this particular pro-
position, it* becomes our incumbent
duty to do all that we can in order to
strengthen the position of the United
Nat:ons in the Congo where it ic face
ing serious difficulties at the present
moment. Thus, Sir, while we fully
approve of these proposals or rather
the decision to send combat forces in
the Congo, we would have liked that
this news was first conveyed to Par-
Liament before 1t came in the press
because it is the privilege of this Par-
llament to get certain news and teo
comment thereon before it becomes
the knowledge of the general public,

At the same time we have to see
that while we are domg all that we
can in order to play our part on the
international scene, we have also to
look to the interests of our country.
Here again, our defence forces are
called upon to bear responsibilities.
When one examines the proposals for
the Defence Department in the Budget
for this year, one ig rather disturbed.
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It 1s surprising, Sir, that the cxpendi-
ture on Defence, both in the revenue
account and in the capital budget, is
on a low side as the proposalg indi-
cate. Spending on revenue account
this year was only Rs. 267 crores which
is lower than the estimated amount
by 'Rs. 5 crores. We did not spend
even the full amount which was allo-
cated ta Defence in the last year.

In this connection, it is worth re-
membering that the hon. Finance Min-
ister had assured this House and the
other House that if need be, he
would have tc come for larger alloca-
tions, Fortunately, for the country;
that need did not arise, but Parliament
at least expected that the allocations
which were already made would be
fully utilised which was not done. It
is, Sir, in the next year that provision
is made for Rs. 283 crores, which is
Rs, 16 crores more than the Revised
Estimate for the current year. But,
Sir, it is worth remembering in this
connection that at least a part cf this
allocation is for payments to service
officers on the basis of the recommen-
dationg of the Pay Commission

As far as the capital outlay is con-
cerned, the Defence capital outlay
during the current financial year has
come down from Rs. 3964 crores
from the Budget Estimate to
Rs. 37'34 crores in the Revised
Estimates, and this year the pro-
vision is made only for Rs. 33
crores. In this way, as far as the De-
fence capital account is concerned, we
are continuously reducing our commit-
ment and I wonder whether this is
a wise economic policy. It may be,
Sir, that the Government of India has
come,to the decision that immediately
there is no danger on our borders and,
therefore, we should not take an
alarmist view, At the same time, Sir,
even if this particular reading of the
Government of India were correct, it
is desirable that we, over a number
of years, build up a strong defence
organisation which is in a position to
undertake the responsibilities that are
involved in defending the boundary
which, our Defence Minister has al-
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ways reminded us, runs into thousands
of miles, If that be the case, if the
responsibility of the Army, Navy and
the Awr Force is so great, is i not
desirable that we spread the expen-
diture ont developing this particular
defence apparatus to a state ol pre-
paredness to defend our borders and
every year we make some progress in
this direction? On the other hand, we
find that instead of progress there is
regress on this particular item,

Next, Sir, 15 the question of Plan
oullay. Here again it is rather dis-
turbing to learn that the Plan ocutlay
allocation for this year is almost on
the same level ag the allocation for
the last year. We are  told,
Sir, that the Plan outlay for the
last year of the Second Five Year
Plan, i.e, the current year which is just
now closing, would be of the order of
Rs. 1,100 crores, and in this year’s
Budget only Rs. 66 crores more have
been allocated. Again, the Finance
Minister in his Budget Speech hags told
us that a substantial portign of the
provision during the coming year re-
lates to the Second Plan projects which
will be carried forward to the Third
Plan and a relatively modest provi-
sion has been made for the new pro-
jects which require much preparatory
work. That was, Sir, also the policy
that was adopted as far as the Second
Plan period was concerned. There also
in the initial stages the outlays were
not enough with the result that in the
closing years of the Plan the outlays
were stepped up considerably, and this
created all sorts of distortions in our
economy.

Sir, when outlays are suddenly
stepped up, it means that the national
income would not rise to the targeted
figure because the results of the allo-
cations being made during the last
years of the Plan can only be seen
in the next Plan period. Therefore,
the national income figure does not
rise to the targeted figure.

Secondly, Sir, whep large alloca-
tions are made in the final years ot
the Plan, money supply begins to.
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rise much faster with the result that
prices begin to rise, employment does
noi{ reach the level it is targeted for
and the consumer’s cost also begins
to rise. In this way, Sir, while on
the one hand we find that the prices
are rising faster, money supply is
rising faster and faster, and as far as
the common man is concerned, he
doeg not get enough employment. He
is not able to raise his real wages up
to a point which is desirable in order
that he may be able to maintain his
standard of life, and the entire eco-
nomy goes into dislocation, The
only class which gets some advantage
out of these distortions in our eco-
nomy is the rich class, because it is
this class which has got all the ad-
vantages of the allocations that are
necessary in order that the produc-
tion may begin to be stepped up and
ultimately it may be possible for the
economy at least to reach the finan-
cial target if not the physical target
aimeq at. It is, therefore, desirable
that the allocations are spread out
evenly over the period and not mea-
grely during the first three years of
the plan period and then suddenly
stepped up during the last two years.
When we examine the taxation pro-
posals, we have to keep two things in
mind. Firstly, enough is not pro-
vided for our defence needs and
secondly our Plan allocationg are also
very meagre as far as the Third
Five Year Plan projects are con-
cerned,

Next I come to the question of the
taxation propodals that have been
included in the Budget. Qut of near-
ly Rs. 60 crores of new taxes, on a
very rough calculation one might
say that nearly Rs. 5 crores are likely
to be paid by the poorer sections
of our community, from Rs. 35 to
Rs, 40 crores by the middle-classes
and from Rs. 15 to Rs, 20 crores by
the industries. This ig roughly the
spread of the burden of the new
taxes. One wonders why the Finance
Minister decided to concentrate the
burden of the new taxes so heavily
on the middle classes and especially
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on the lower-middle classes. There
are a number of items in these pro-
posals which deal with 1tems whick
are mostly used by the lower-middle
class. We have got kerosene, coffee.
tea, cigar and cigarettes, vegetable
products, cotton fabrics, powerloom
fabrics, woollens, art and art-silk
fabries and radio receiving sets, I am
not including in this list air-condi-
tioning sets and refrigerators which
are perhaps within the reach of the
higher-middle classes and so the im-
post on these is not likely to fall on
the slender resources of the middle
class. But ag far as the main items
are concerned, the burdepn is sure to
fall on the lower-middle class. Are
thosc in this clasg in a position to
bear the burden which is sought to
be imposed through the present taxa-
tion proposals, 1s the question which
we will have to answer before we
can either adopt or criticise the
Budget proposals that are before us.

Sir, I am aware of the fact that as
far as the individual consumption
1items are concerned, the tax is very
light, one naya paisa somewhere, two
naye paise somewhere else and four
naye paise on some other commodity
and so on. But when one looks tr
the cumulalive effects of all these
imposts on the consumer goods. one
finds that the burden  becomes n-
tolerahle and 1t is so high that the
lower-middle classes are sure to find

it more and more difficult to bear
them,

Another important factor in this
connection is that the prices rise
much more than what the taxes
themselves would justify, We have

got here the figures that have been
published in the newspapers regard-
ing prices that have already risen as
a result of the taxation proposals.
We are told that the morning after
the Union Budget was presented, the
prices in the Delhi market shot up
in almost all the commodities. The
Finance Minister 1s reported to have
assured the Consultative Committee
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on Finance that as far as the impost
opn kerosene is concerned, the common
man will not have to suffer, becauss
these duties are on superfine kero-
sene and therefore only the airlines
and certain others who consume this
type of kerosene will have to suffer.
On the other hand, we find that the
spokesman of the Indian Oil Com-
panies informed press reporters that
kerosene will be costlier by 57 naye
paise per 4-gallon tin. As far as I
know, this 4-gallon tin is the type of
kerosene which ig used by the
common man and that is not the
type of kerosene which is used by
airliners. I have never heard of air-
liners buying kerosene in the 4-gallon
tins. They buy in tens and hundreds
of gallong at a time. Therefore, when
the spokesman referred to this rise of
57 naye paise per 4-gallon tin, he was
obviously referring to the kerosene
which is used by the common man.
Again, we are told that a boitle of
kerosene now costs 4 naye paise more.
1 am quite sure no airliner buys
kerosene 1n bottles. Therefore., when
the price of a bottle has gone up, it
is obviously the price of a bottle of
kerosene which iz used by the
common man. Again, it ig true that
the excise duty on coffee has raised
the retail price of raw coffee by
6 naye paise per pound and that of
roasted coffee by about 8 naye paise
per pound. Yet we find that already
the price of a cup of coffee has gone
up by 10 naye paise. This clearly
shows that prices are rising much
higher than what these taxes would
make us expect them to rise. There-
fore, the question arises whether the
burden is only of Rs. 35 crores or
Rs. 40 crores on the middle classes.
or whether 1t will multiply and ulti-
mately the burden that the consumer
will have to bear will be much more
than what has been provided for in
the Budget,

In this connection, we are told that
the Government is determined to see
that the prices do not rise and that
the present rise in the prices perhaps
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is {emporary. 1 am unable to accept
this particular argument, because we
have found that in this country, when
once priceg have risen, they hardly
come down and very serious and
powerful forces have to come 1into
operation before the prices could be
brought down. But there is no signo
of any such forces operating in our
economy. We are told in the Eco-
nomic Review which we have been
supplied here-—Economic Survey,
1960-61—with the Budget papers, that
there is excess liquidity in the eco-
nomy and that the booms in the stock
markets and 1 the commodity mar-
kets were at least partly due to this
excess liquidity and this has given
rise to unhealthy speculative trends.
We have been further told that this
excess liquidity was the result of the
small growth 1n deposit liabilities
combineq with the sharp increase in
bank credit which in turn ‘“resuited
in a rise in the credit deposit ratio—
{from 528 per cent .at the end of 1959
to 624 per cent. at the end of 1940
Excluding P.L.. 480 deposits, the ratio
worked out at 71 per cent. in Decem-
ber 1960 as compared to 63 per cent.
a year ago.” 'This, Sir, is the crux
of the whole problem, that we are
not in a position to control our credit
system effectively, and that even
when the deposits are not rising fast
enough, . bank credits are r.sing
resulting in the rise in the credit-
deposit ratio, and neither the Reserve
Bank nor the Government of India
are In a position to arrest this tend-
ency. Sir, in this connection, it is
worth quoting a smal] passage from
the speech of the Governor of the
Reserve Bank which he delivered in
Madras very recently. He said,

“l do not see much
expanding the area of selective
control. The existing measures will
doubtless have to be modified from
time to time. The method of ox-
hortation has not been, in the last
few months, notably successful,
but I expect it will continue to be
applied. Dearer money cap never

scope for
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at any time be regarded as a com-
plete policy 1n itself. It is a re-
lative thing and obviously must
be subject to a process of adjusi-
ment”.

All the various instruments of credit
control that are available to the
Reserve Bank have been described by
the Governor of the Reserve Bank 1n
this small passage and ip rather
bureaucratic terms he has told us that
these measureg have failed to achieve
the object which the measures had in
view. He has further said that now
only one measure remains and that is
of raising the liquidity ratio of the
banks, which he considerg to be rather
low. Once this measure is used up,
there is no further measure available
and vet we find that as a result of
the operation of the banking system
in our country, the money supply is
rising much faster than the rise in
the national income with the result
that prices rise, cost of living index
rises ang the common man suffers.
Sir, whatever may be the need of the
Plan, it is quite obvious that no Gov-
ernment has got a right to demand
any sacrifice from the people unless
they are able to see that these sacri-
fices are commensurate with the
needs of the economy ang are not
such ag would put much more than
what the taxes and tax proposals
would consider to be a legitimate
burden. If we examine the rise in
terms of the taxation proposals, we
find that this rise should be very
moderate but in actual praclice,
because of our incapacity to control
the credit structure, because of our
incapacity or perhaps- unwillingness
to build up the administrative set-up
which is necessary to control the
pricc line, it is very difficult for a
common man to agree to the proposi-
tion that he should make the sacri-
fice necessary for the development of
our country. The people will willing-
ly make sacrifices which are necessary
for the development of our country
only when their sacrifices are com-
mensurate with  the working and
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development of the economy so that
they are able to reap the fruits
thereof in a reasonably short period
of time. )

As far as the taxes on industry are
concerned, we have got a powerful
propaganda drive releaseqd by the or-
ganisation of industry and business,
and we have been told that if there

is anything wrong in the taxation
proposals it is that the Finance
Minister has not taken care o

see the difficulties that are likely

10 be created in the way of
our industry to reap richer and
rvhor profits ‘out of the develop-

mental economy. We have been told
thut new 1mposts hnve been put cn
mdustrial raw  materials like soda
ash, caustic soda, glycerine, plastic
powders, ete.; intermediate goods such
as yarn of all categories and staple
fibres, semi-finished plastic material,
elce,, have been taxed and there are
taxes on capital goods like machinery
and components which would inflate
the cap'ta’ cost of new ndustry and
the cot of rehabilitation of the
casting industry  Everywhere fases
kave been mmposed with the result
that the entrepreneurial clasg 1s not
Itkely to feel incentive in order to
develop the economy of our country.
I do not know, Sir, what exactlly is
the conceptlion of incentives as far as
ous business community is concerned,
but let me read just onc small
passage from a press report regare-
inz what had happened on the Stack
Exchanges after the Budget proposals
cime out  We are told, Sir,

of the Bombay
Stock Exchange during the week
under review must be considered
remarkable by any standard.”

“The behaviour

And this, Sir, 1s not a Communist
Paper or a Socialist Paper; this 1s an
important  Enaghsh daily which, if
anyihing, always errs on the side of
odvocating rather more  vigorously
than the others. the cause of the
business men. It is in this paper
that this report has appeared. We-
are further told,
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“Even on the eve of the Budget
/bus'ness remained in full swing
and a fairly heavy turn-over was
‘accompanied by rise 1n prices which
surpassed the  most optimistic
-expectations”.

"The report further continues,

Budget session,
fluctuations were wide but selling
pressures induced by a series of
exeise and customs duties proposed
"was soon absorbed and prices
steadied up at higher levels on a

“In the post

favourable appraisal of the
proposal to reduce bonus tax on
companies from 30 to 12} per
+«cent,”

Sir, when there is any difficulty in
‘the economy and if the stock markets
.begin to show bearish tendency, all
these industrialists suddenly rise up
and say that the stock market 1s the
‘barometer of the health of the eco-
nomy ol the country, that the prices
‘have fallen, the inveslor is losing in-
_terest and that there are no incentives
for the business 1o expand and show
‘the condition of the stock market as

proof. If the prices 1in the stock
market begin to rise, then the Stock
market ceases to become the baro-

me'er of the health of the economy
of the country; it ceases to be the
real indicator of the confidence of the
investor in the economy: it ceases to
be the indicatur of the incentive of
the common man to invest in the
development of the economy, and all
sorts of arguments aga:nst taxation
‘proposals which are considered even
bullish by the stock market are
brought mn We are told, Sir, that
"the lax on machinery and components
should not be raised because that
‘would raise the cost structure. We
are further told that the development
rebate should not be decreased from
25 per cent. to 20 per cent. because
‘that would again act as disincentive.
1 welcome both these proposals not
because of any class or ideological
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considerations but because of the
fact that it 1s very necessary in order
to conserve our foreign exchange.
The other day I was reading a report
of an expert, a foreign expert, who
was called to India by an important
industrial concern to advise them as
to how they should bring down their
cost. In the report it 1s definitely
mentioneq that Indian industries are
importing more machinery than they
really should do and they are really
encouraged in doing this because of
the fact that they get a development
rebate of 25 per cent. Because of this
they are not concentrating their
attention on the full machine use.
They are not trying to reduce the
machine idle hours. If they did that
there would be no need for importing
machinery to such a large extent
and it should be possible for them to
do with lesser imports. Now, that
these taxes are levied and now that
the development rebate has  been
reduced, perhaps the goal of 'mporting
as little machinery as may be neces-

sary for the development of our
eccnomy may be achieved.

Lastly I would just refer to the
question of bonus shares. We have

been told that the relief given by
reducing the tax on bonus shares
from 30 to 12} per cent, i3 not

enough and that this tax should be
completely abolished. The hon.
Finance Minister in justification of
the reduction has said that the
equity capital of the concerns should
be enlarged and that it was with this
aim that he had brought about this
reduction. It is qute true that
equity capital needs to be widened as
far as possible because larger and
larger number of people are taking
interest in the economic development
of the country and are prepard to
invest money for that, At the same
time 1t is also necessary to see that
there is no concentration of th's
equity capital in the hands of a few.
As far as bonus shares are concerned,
that would lead to the concentration
of the equity capital in the hands ot
those who already hold shares in the
particular concerns which give honus
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shares. Therefore, from that point of
view . . .

Sert M. R. SHERVANI (Uttar
Pradesh): How will that happen?
The percentage of shares is not
increased by bonus shares,

Surt ROHIT M. DAVE: How will
the bonus shares be paid? I am
sure no onhe will give a bonus share
to me. I dgid not held any share.
Bonug shares will be paid only to
those who already hold shares in the
concern. It will not be paid to an
outside layman, Therefore, certainly
there will be concentration of equity
cap.tal in the hands of those who
already hold shares in concerns. It
is therefore very desirable that this
concentration is to some exient
diffused and that diffusion will not
take place as a result of any relief
that might be given in the tax on
bonus shares.

Finally, I will come to the question
of certain concessiong that have been
given to the foreign companies. As
far as these Budget proposals are
concerned, t{wo major concessions
have been given. One is the fixation
of the rate of super-tax on dividends
paid on inter-corporate investments
at a reduced level of 20 per cent.
The argument for that ig that we
should not impose a higher tax on
inter-corporate investment from out-
side which comes in with Govern-
ment’s approval than on similiar
Indian investment. As far as the
argument goes, it is fairly strong. At
the same time it is necessary 1o
remember that in our anxiety to get
the foreign capital from abroad to
develop our economy we should not
invite equity capital almost at any
cost. While equity capital that comes
from foreign land to our country at
the present juncture would certainly
help the rate of economic develop-
ment in our country, we have also to
take care to see that these concerns
because of their wider resgurces,
because of their superior technical
know-how, because of their superior
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business management, are not in' a
position to occupy any monopohspc
or oligopolistic position in industries
with the result that even when the
percentage of equity capital heid by
the foreign concerns Wwill be small,
pecause of these advantages that
these foreign concerns have they will
be in a position to dictate terms to
the mdustry as a whole and ulti-
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mately to the Government. Wh}le
we welcome the import of equity
capital from outside, it is very

desirable that we take great care to
see that thig foreign equity capital
does not entrench itself in our
country as it has done in the Latin
American countries. We have to be
very careful as a result of the
experience that the Latin American
countries have had regarding foreign
capital that was somehow or other
brought into those countries. Unless
we are able to take proper precau-
tions in this direction we might in
future get into difficulties.

The second proposal relates to the
reduction of the tax on royalties
received from Indian enterprises by
foreign companies from the present
level of 63 per cent to 50 per cent.
In this connection, it has been argued
that this will help in making it
possible for the Indian concerns to
get iechnical know-~how on more
favourable terms. If thig happens
certainly this proposal is very wel-
come but one hag to see whether this
actually materialises. It is also
possible that a larger share out of
this royalty would go out to the
foreign companies than before as a
result of this tax concession and if
that happens it will bring in more
burden on our slender foreign
exchange resources than it ig bearing
today because for every Rs. 100}~
today Rs. 63{- is taken away by the
Government and only the rest goes
in terms of foreign exchange to the
foreign country. Now, only 50 per
cent. will be taken away by the
Government and the other Rs. 50(-
will go to the foreign concerns and
that will bring in greater pressure
on the foreign exchange position.
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Therefore, in the end ali that 1

would like to urge is that if, as it

has been suggested, it is possible that
the Finance Minister Thas under-
estmated the yields of the various
taxes and that there is some room for
concessions being given, the Finance

Minister should not be led away by

the powerful propaganda drive which

has already been let loose on the
country by the business organisations
and he should not be carried away—

I am quite sure that he is quite

capable of resisting any unfair
demand from  anyone—by the
number of depulations that have

already been announced to be coming
to New Delhi in order to impress
upon the Finance Minister the diffi-
culties that they are likely to
experience ag a result of one tax or
the other, but if any reduction does
become possible, relief should be
given to the common man who I am
afraid will not be in a position to bear
the heavy burden which the Finance
Minister seeks to impose on him.

5 p.M,

Surr D. A. MIRZA (Madras): I
congratulate the hon. Finance Minis-
ter on his bold and courageous Budgetf
He must have had the welfare of the
country in view when his Budget was
drafted. Boldness and courage befits
only our Morarjibhai, who has
proved himself to be one of the ablest
Finance Ministers in the world. He
is a great son of India, a loyal and
devoted servant of the State and the
people, and not only in finance but
in all departments in India today, we
want people like Morarjibhai, No
doubt no Finance Minister would
have come out with such a Budget on
the eve of the general elections, but
Morarjibhai has the welfare of the
State in view. First, second and
last he wants India and the welfare
of India alone. He is not bathered
about his own interest. He s
bothered about the interests of the
nation. The India which rallied
round Mahatma Gandhi to fight a
forelgn bureaucracy, a foreign State,
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a foreign power—and we were able
to come out successful and get inde-
pendence from the hands of the
British imperialists—I am sure will
rally round Nehrus and Morarji-
bhais to fight inequalities in this
country, and not only poverty, but
all that is bad and all that is evil in
this country.

So much is talked about taxes, The
low-income group is affected. The
middle class is affected. May 1
respectfully ask the hon. Members of
the Opposition as to what are the
things that he hag taxed more? Here,
you have cigarettes. 1 call it a
luxury. Radio set is a luxury. As
regards cloth, it is the medium that
is taxed and not the coarse cloth.
Refrigerators and air conditioners are
taxed.

Surr SHEELL BHADRA YAJEE
(Bihar): Also wine,

Surr D, A, MIRZA: We do not
require it in a socialistic pattern of

society, And I am sorry my friend,
Mr. Yajee, who seems to be a
champion of the low class comes

forward and asks me why refri-
gerators are not taxed.

Surt M, R. SHERVANTI-
not. He said ‘wine’.

He did

Srr SHEEL, BHADRA YAJEE: 1
said wine also,

Surr D, A, MIRZA: It is good that
luxurious items are taxed. Then,
Sir, wine is taxed. What is the thing
that is heavily taxed and what is the
thing that affects the people here?
Now, there is kerosene no doubt, 1
make a request respectfully to the
hon. Finance Minister to reconsider
it. In these days, the price of fuel
has gone up. The price of charcoal
has gone up. Now, these poor people
use stoves. For that kerosene is
required, Poor people cannot afford
charcoal and so in many houses I
find that stoves are being used. What
I say is this. Because it is used by
many among the poor class, I want
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tnis tax to be removed. The tax that
you have imposed on kerosene should
pe removed. Then, what is the tax
that is imposed? The other day I
enquired the price of one bottle of
gerosene. A bottle of kerosene which
cost about 4 annas now costs about
5 annas today. Afler all it is a
difference of a few pies, which our
nat'on, which wants to build up a
great and united India, has to pay.
Do you think that this nation cannot
afford to make these sacrifices?

Then, there is the increase in the
duty on newsprint which is going to
affect the newspaper industry
adversely. Newspapers are the back-
bone of the country. You know that
they render national service.

Surr SHEEL: BHADRA YAJEE:
Most of them are owned by capitalists
and are run on profit basis and so you
should support the increase in duty
on newsprint.

Surr D. A, MIRZA: You know
that the papers are doing a great
service to the nation. No doubt

there are papers which are responsi-
ble for communalism, but such
papers should be dealt with severe'y.
Papers like “The Hindustan Times”,
the “Times of India”, the “Madras
Mail”, “The Hindu” and other
papers render yeoman service to the
nation. They must be taken into

consideration. All over the world,
newsprint is given special treatment
in the import tariffs, The money

that is realised by this tax is very
small. I request the hon. Finance
Minister to consider this and see that
the import duty on newsprint is
dropped. Now, people who are for
extra-~territorial loyalty, people whose
disruptive forces are working and
people who are there to create chaos
and confusion in the country, I am
surprised, are coming forward to
preach on behalf of the masses.

Another thing that I want +to
suggest to the hon. Finance Minister
is that the mineral wealth of the
country should be explored, Another
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~ thing is that the wealth of the
country is in the hands of a few.

Tnstead of the Finance Minister going
abroad for foreign aid, he should tax
these Maharajas, Nawabs and these
Princes. I am sure that there will be
no necessity for the hon. Minister to
go out of India and ask for foreign
aid. The wealth that is in India 1s
enough, not only to implement the
Third Five Year Plan, but I am sure
the Fourth Five Year Plan also can
be implemented.

Surt BABUBHAI CHINAI: From
the resources of these people.
Surr D. A, MIRZA: All these

Nawabs and Maharajas.

(Interruption.)

Mr, DEPUTY CHAIRMAN: Please
speak on the Budget.

Surr D. A. MIRZA: The opposition
that is formeq today against the
Government, against the tax pro-
posals, consists of disappointed,
disgruntled, frustrated politicians,
ex-Ministers, ex-Governors-General,
ex-Princes, and so on, Their main
object is to create confusion in the
country. The masses are not so blind
to the activities and the achievements
of the Congress Party. They are not
going to be fooled by the opposi-
tion that js going to create some
confusion. These catch-words for
electioneering purposes are not going
to pay the opposition at all. People
who want to stick to power like
leeches, want to create disruption in
the country, people who owe alleg-
iance, people who have extra-
territorial alliance, patriotism, loyalty
come forward and talk of the
masses in India. This tomfoolery is
not going to pay them.

Smmt K. L. NARASIMHAM:
(Andhra Pradesh): It is enough
advice,

Surr D, A. MIRZA: These people
who have created situations as in
Jabalpur want to talk. We have to
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mobilise our forces to bulid up a
strong nation, to build up a
strong India. We have to fight
against rank communalists, let it be
Mus.im League, let it be Hindu Maha
Sabha or Jana Sangh. It is the duly
of the Government to arrest the tide
of communalism. So, under these con-
ditions our Government have done
wonderful work, They have done what
all is possible in the interests of the
country. My friend, Mr. Z=hupesh
Gupta, says that nothing is achieved,
that there is the unemployment
problem, that there is no self-suffi-
ciency in food. How could it be
poss ble under the present conditions?
Let me tell Mr. Bhupesh Gupta and
others that if they keep quiet without
creating any trouble, we will be able
to achieve much more than they
expect. He talks of the taxes that
have been imposed. Let him know
the sacrifices that have been made by
the Germans after the Second War,
let him know something of the sacri-
fices that were made in Britain.
Above all, let him look at the country
to which he pays his loyalty, that i3
Russla, and find out how it was built
up. So many people of the poor class
were liquidated . . .

Surt K. L. NARASIMHAM: Non-
sense.

Surt D. A, MIRZA: There was

forced labour in that country. This
was how Russia was built up.
AN. Hon, MEMBER: What about

the liquidation in 19487

‘
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Surt D. A, MIRZA: So, what I say
is, unless sacrifices are made nothing
can be achleved,

S:r, enough allotment is not made

for the Defence Services. When the
enemy is knocking at our borders,
our Defence Services must be

strengthened. So I reguest the
Finance Minister to make more allot-
ment for the Defence Services, We
have to keep the Defence Services
above want, Let there be no dis-
content among the Forces. So it is
necessary that some more provision
should be made for the Defence
Services.

There is another thing, In building
up our nation we must be prepared
for sacrifices, We have to tuck up
our steeves. Our Finance Minister
has felt the pulse of the country and
has understood that the country is
going to co-operate with him 1n
making more sacrifices. 1 am sure
people w:ll applaud the Finance
Minister for his bold and courageous
Budget, which he has presented in the
interests of the nation.

Thank you, Sir,

Mr. DEPUTY CHAIRMAN: The
House stands adjourned till i1 Am.
tomorrc w.

The House then adjourned at
fifteen minutes past five of
the clock till eleven of the
clock on Tuesday, the 7th
March, 1961.



